
SPEED-POST 
BEFORE 

THE CENTRAL ELECTIiICITY REGULATORY COMMISSION 
NEW DELHI 

IN THE MATTER OF: Approval under regulation46 of CERC (Conduct of 
Business) Regulations'1999 and CERC (Tenns and Conditions of Tariff) 
ICegulations'2009 for determination of Transmissioil Tariff from DOC0 to 
31.03.2014 for Elements under ~ransmission System associated with Krishnapatnam 
UMPP-Part-B in Southern and Westenl Region. 

PETITIONER - 
Power Grid Corporation of India Ltd. 

9 (Covt. d I t t d i a  upder tak ing)  

Registered office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 1 10 016 
Corporate office: "Saudamini" ,Plot no.2, Sector-29, Gurgaon - 122 00 1. ( Haryana) 

Power Grid Corporation of India Ltd., the petitioner in the matter, is filing an application 
under regulcition-86, for approval of Transmission Tariff for the period 2009- 14 above 
mentioned transn~ission system in Southern and Western Region. 

In terms of Regulation 3(2) of the Central Electricity Regulatory Comrnission 
(Procedure for making of application for determination of tariff, publicatiorl of the 
application and other related matters) Regulations, 2004, copy of coinplete tariff 
application is hereby served to the respondent (beneficiaries of Southern and Western 
Region) , for information and necessary action in the matter. 
The tariff application is hereby served through the nodal oiiIcers of the respondents for 
E R G  inat$ers,on the addresses as mentionecl-below: -- 

ADDRESSES OF NODAL OFFICERS 

1 Karnataka Power Transmission Corporation Ltd., - BY SPEED POST 
(KPTCL), Kaveri Bhavan, Bangalore - 560 009 
Represented by its Chairman 

2 Transmission CorporaticVn of Andhra Pradesh Ltd., 
(APTRANSCO), Vidyut Soudha, Hyderabad - 500 

4 082 

Represented by its Chairman 

F 
3 Kerala State Electricity Board (KSEB) 

Vaidyuthi Bhavanam 
Pattom, Thiruvananthapuram - 695 004 
Represented by its Chairman 

I 



4 Tamil Nadu Generation and Distribution Coi-poration 
Ltd (Formerly Tamilnadu Eiectricity Board -TNEB) 
NPKRR Maaligai, 800, Anna Salai 
Chennai - 600 002 
Represented by its Chairman 

5 Electricity Department 
Govt of Pondicherry, 
Pondicherry - 60500 1 
Represented by its Chief Secretary 

6 Eastern Power Distribution Company of Andhra . 
Pradesh Limited (APEPDCL) 

- APEPDCL, P&T Colony, - 
~eethrnmadhara, VISHAKHAPATNAM 
Andhra Pradesh, 
Represented by its Managing Director 

7 Southern Power Distribution Company of Andhra 
Pradesh Limited (APSPDCL) 
Srinivasasa Kalyana Mandapam Backside, 
Tiruchanoor Road, Kesavayana Gunta, 
TIRUPATI-5 17 50 1, 
Chittoor District, Andhra Pradesh 
Represented by Its Managing Director 

8 Central Power Distribution Company of Andhra 
- Pradesh-limited (APCPDCL) 

Corporate Office, Mint Compound, 
HYDERABAD - 500 063 
Andhra Pradesh 
Represented by Its Managing Director 

9 Northern Power Distribution Company of Andhra 
Pradesh Limited (APNPDCL) 
Opp. NIT Petrol Pump 
Chaitanyapuri, Kazipet, 
W A W G A L  - 506 004 
Andhra Pradesh 
Represented by Its Managing Director 

10 Bangalore Electricity Supply Company Ltd., 
(BESCOM), Corporate Office, K.R.Circle 
BANGALORE - 560 001 
Karanataka 
Represented by Its Managing Director 



11 Gulbarga Electricity Supply Con!pany Ltd., 
(GESCOM) 
Station Main Road, GULBURGA 
Karnataka 
Represented by Its Managing Director 

12 Hubli Electricity Supply Company Ltd., (HESCOM) 
3 

- Navanagar, PB Road 
A HUBLI, Karnataka 

I Represented by Its Managing Director 

13 MESCOM Corporate Office, 
Paradigm Plaza, AB Shetty Circle 
MANGALORE - 575 00 1 
Karnataka 
Represented by Its Managing Director 

14 Chamundeswari Electricity Supply Corporation Ltd., 
(CESC) 
# 927,L J Avenue 
Ground Floor, New Kantharaj Urs Road 
Saraswatipuram, MYSORE - 570 009 
KARNATAKA 
Represented by Its Managing Director 

MADHYA PRADESH POWER MANAGEMENT CO. LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BYPITS MD - 

MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD. 
PRAKASHGAD, 4TH FLOOR 
ANDHERI (EAST), MUMBAI - 400 052 
REPRESENTED BY ITS MD 

GUJARAT URJA VIKAS NIGAM LTD. 
SARDAR PATEL VIDYUT BHAWAN, 
RACE COURSE ROAD 
VADODARA - 390 007 
REPRESENTED BY ITS CHAIRMAN 

ELECTRICITY DEPARTMENT 
GOVT. OF GOA 
VIDYUT BHAWAN, PANAJI, -- s - _ - 
NER MANDVI HOTEL, GOA - 403 001 
REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL) 



19. ELEC'TRICITY DEPARTMENT 
ADMNISTRATION OF DAMAN & DIU 
DAMAN - 396 210 
REPRESENTED BY ITS SECRETARY (FN.)  

20. ELECTRICITY DEPARTMENT 
ADMNISTRATION OF DADRA NAGAR HAVELI 
U.T., SILVASSA - 396 230 

7 REPRESENTED BY ITS SECRETARY (FIN.) - 
I 2 1 CHHATTISGARH STATE ELECTRICITY BOARD 

P.O.SUNDER NAGAR, DANGANIA, RAIPUR 
, CHHATISGAARH-4920 13 
REPRESENTED BY ITS CHAIRMAN 

22 MADHYAPRADESH AUDYOGIK KENDRA 
VIKAS NIGAM (INDORE) LTD. 
3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD, 
INDORE-452 008 

Kindly acknowledge the receipt. 
Filed by 

Power Grid Corporati011 of India Ltd. 

Represented by S. S. Raju 
Dy. General Manager (Commercial) 

Gurgaon 
Dated: 3oth Oct. '2013 



BEFORE 

THE CENTRAL ELECTMCETY REGULATORY COMMISSION 

NEW DELHI 

PETITION FOR 

APPROVAL OF TRANSMISSION TARIFF 
for 

"Elements under Transmission System associated with Krishnapatnam UMPP-Part-B" 
in 

Southern and Western Region. 

PETITION NO. : ..................... 

TARIFF BLOCK : 2009 - 2014 

POWER GRID CORPORATION OF INDIA LTD. 

REGISTERED OFFICE 
B-9, QUTAB INSTITUTIONAL AREA, KATWARIA SARAI, 

NEW DELHI - 110 016 

CORPORATE CENTRE 
"SAUDAMINI", PLOT NO-2, SECTOR-29, 

GURGAON-122 001 (HARYANA) 
EPABX : 0124-2571 700 TO 719, FAX :0124-2571989 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 
- 

PETITION NO.: .......... 
IN THE MATTER OF: Approval under regulation-86 of CERC (Conduct of Business) 
Regulations' 1999 and CERC (Terms and Conditions of Tariff) Regulations '2009 for 
determination of Transmission Tariff from DOC0 to 31.03.2014 for Elements under 
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and 
Western Region. 

Power Grid Corporation of India Ltd. --- PETITIONER 

Registered off~ce: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi. 1 10 0 16. 
Corporate Centre : 'SAUDAMINI', Plot No-2, 
Sector-29, Gurgaon- 122 00 1 ( Haryana). 

Tamil Nadu Generation and Distribution Corporation 
Ltd (Formerly Tamilnadu Electricity Board -WEB) 
NPKRR Maaligai, 800, Anna Salai 
Chennai - 600 002 
Represented by its Chairman 
And Others 

----- RESPONDENTS 

- .- 
- ~ U R G A O N  

DATED: 2qA 10.2013 

FILED BY 
POWER GRID CORPORATION OF INDLA LTD. 

@ *  U B Y  
REPRESENTED BY S. S. RAJU 

Dy. General Manager (Commercial) 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 

PETITION NO.: ... ... .... 
IN THE MATTER OF: Approval under regulation-86 o f  CERC (Conduct of Business) 
RegulationsYl999 and CERC (Terms and Conditions of Tariff) RegulationsY2009 for 
determination of Transmission Tariff from DOCO to 31.03.2014 for Elements under 
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and 
Western Region. 

Power Grid Corporation of India Ltd. --- PETITIONER 

Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi. 1 10 0 16. 
Corporate Centre : 'SAUDAMINI', Plot No-2, 
Sector-29, Gurgaon- 122 00 1 ( Haryana). 

Tamil Nadu Generation and Distribution Corporation ----- RESPONDENTS 
Ltd (Formerly Tamilnadu Electricity Board -TNEB) 
NPKRR Maaligai, 800, Anna Salai 
Chennai - 600 002 
Represented by its Chairman 
And Others 

The Secretary 
Central Electricity Regulatory Commission 
New Delhi 1 10001 

Sir, 

The application filed under Regulation 86 of CERC (Conduct of Business) Regulation, 1999 
and CERC (Terms and Conditions of Tariff) Regulations'2009 for determination of 
Transmission tariff from DOCO to 31.03.2014 may please be registered. 

GURGAON 
DATED:. 27..10.20 13 

FILED BY 
POWER GRID CORPORATION OF INDIA LTD. 

3r' 
REPRESENTED BY S. S. RAJU 

Dy. General Manager (Commercial) 



BEFORE 
THE C E N T W  ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 
PETITION NO.: .......... 

IN THE MATTER OF: Approval under regulation-86 of CERC (Conduct of Business) 
Regulations'l999 and CERC (Terms and' Conditions of Tariff) Regulations'2009 for 
determination of Transmission Tariff from DOC0 to 3 1.03.20 14 for Elements under 
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and 
Western Region. 

Power Grid Corporation of India Ltd. --- PETITIONER 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi. 1 10 0 16. 
Corporate Centre : 'SAUDAMINI', Plot No-2, 
Sector-29, Gurgaon- 122 00 1 ( Haryana). 

Tamil Nadu Generation and Distribution Corporation ----- RESPONDENTS 
Ltd (Formerly Tamilnadu Electricity Board -WEB) 
NPKRR Maaligai, 800, Anna Salai 
Chennai - 600 002 
Represented by its Chairman 
And Others 

MEMO OF PARTIES 
Power Grid Corporation of ~ n d i a ~ t d .  PETITIONER 

VERSUS 
1 - Karnataka Power Transmission Gorporation Ltd., ----- - RESPONDENTS 

(KPTCL), Kaveri Bhavan, Bangalore - 560 009 
Represented by its Chairman 

2 Transmission Corporation of Andhra Pradesh Ltd., 
(APTRANSCO), Vidyut Soudha, Hyderabad - 500 082 
Represented by its Chairman 

3 Kerala State Electricity Board (KSEB) 
Vaidyuthi Bhavanam 
Pattom, Thiruvananthapuram - 695 004 
Represented by its Chairman 

4 Tamil Nadu Generation and Distribution Corporation 
Ltd (Formerly Tamilnadu Electricity Board -WEB) 
NPKRR Maaligai, 800, Anna Salai 
Chennai - 600 002 



5 Electricity Department 
Govt of Pondicherry, 
Pondicherry - 60500 1 
Represented by its Chief Secretary 

6 Eastern Power Distribution Company of Andhra Pradesh 
Limited (APEPDCL) 
APEPDCL, P&T Colony, 
Seethmmadhara, VISHAKHAPATNAM 

i 
Andhra Pradesh, 
Represented by its Managing Director 

7 Southern Power Distribution Company of Andhra 
Pradesh Limited (APSPDCL) 
Srinivasasa Kalyana Mandapam Backside, 
Tiruchanoor Road, Kesavayana Gunta, 
TIRUPATI-5 17 50 1, 
Chittoor District, Andhra Pradesh 
Represented by Its Managing Director 

8 Central Power Distribution Company of Andhra Pradesh 
limited (APCPDCL) 
Corporate Office, Mint Compound, 
HYDERABAD - 500 063 
Andhra Pradesh - 

Represented by Its Managing Director 

9 Northern --- Power Distribution Company of Andhra 
Pradesh ~~LmTted <APNPDCL)- 
Opp. NIT Petrol Pump 
Chaitanyapuri, Kazipet, 
WARANGAL - 506 004 
Andhra Pradesh 
Represented by Its Managing Director 

10 Bangalore Electricity Supply Company Ltd., 
(BESCOM), Corporate Office, K.R.Circle 
BANGALORE - 560 00 l 
Karanataka 
Represented by Its Managing Director 

1 1 Gulbarga Electricity Supply Company Ltd., (GESCOM) 
Station Main Road, GULBURGA 
Karnataka 
Represented by Its Managing Director 

12 Hubli Electricity Supply Company Ltd., (HESCOM) 

NavanagarT 



HURLI, Karnaiaka 
Represented by Its Managing Director 

13 MESCOM Corporate Office, 
Paradigm Plaza, AB Shetty Circle 
MANGALORE - 575 00 1 
Karnatgka 
Represented by Its Managing Director 

14. Chamundeswari Electricity Supply Corporation Ltd., 
(CESC) 
# 927,L J Avenue 
Ground Floor, New Kantharaj Urs Road 
Saraswatipuram, MYSORE - 570 009 - 
KARNATAKA 
Represented- by Its Managing Director 

- 

5 .  MADHYA PRADESH POWER MANAGEMENT CO. LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 

16. MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD. 
PRAKASHGAD, 4TH FLOOR 
ANDHERI (EAST), MUMBAI - 400 052 
REPRESENTED BY ITS MD 

1 7. GUJARAT URJA VIKAS NIGAM LTD. 
SARDAR PATEL VIDYUT BHAWAN, 
RACE COURSE ROAD - 

VADODARA - 390 007 
REPRESENTED BY ITS CHAIRMAN 

18. ELECTRICITY DEPARTMENT - 
GOVT. OF GOA 
VIDYUT BHAWAN, PANAJI, 
NER MANDVI HOTEL, GOA - 403 001 
REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL) 

19. ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DAMAN & DIU 
DAMAN - 396 2 10 
REPRESENTED BY ITS SECRETARY (FIN.) 

20. ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DADRA NAGAR HAVELI 
U.T., SILVASSA - 396 230 
REPRESENT? SECRETARY (FIN.) 

@ .a,' 



2 1 CHHATTISGARH STATE ELECTRICITY BOARD 
P.O.SUNDER NAGAR, DANGANTA, RAIPUR 
CHHATISGAARH-4920 13 
REPRESENTED BY ITS CHAIRMAN 

- 22 MADHYAPRADESH AUDYOGIK KENDRA 
VIKAS NIGAM (INDORE) LTD. 
3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD, 
INDORE-452 008 

PETITIONER 
POWER GRID CORPORATION OF INDIA LTD. 

Q3i. 'Fk 
REPRESENTED BY S. S. RAJU 

GURGAON 
DATED:.aq..10.2013 

Dy. General Manager (Commercial) 

(I- 

--- 



BEFORE 

i 
I NEW DELHI g I 

PETITION NO.: .......... 

: Approval under regulation-86 of CERC (Conduct of Business) 
CERC (Terms and Conditions of Tariff) Regulations'2009 for 

Tariff from DOC0 to 31.03.2014 for Elements under 
with Krishnapatnam UMPP-Part-B in Southern and 

- 

--- PETITIONER 

Plot No-2, 

P- 

ration and Distribution Corporation 
ilnadu Electricity Board -TNEB) 

Anna Salai 

$nd Others 
Affidavit verifying the Petition ! 

I, S k Raju, S/O Sh S B Raju, working as Deputy General 
Powergrid Corporation of India Ltd., having its registered 
~ a t & r i a  Sarai, New Delhi-110 016, do hereby solemnly affi 

I 
i 
i 

8 g 
s! I 



1. I am the Dy. General Manager of Power Grid Corporation of India Ltd., the  
representative of the Petitioner in the above matter, and am duly authorised to make 
this affidavit. 

2. I submit that the enclosed tariff Petition is being filed for determination of 
Transmission Tariff for 2009-14 Block for Elements under Transmission System 

, associated with Krishnapatnam UMPP-Part-B (Ant. DOCO 0 1.02.20 14) in Southern 
and Western Region. 

I 

3. I submit that no other tariff Petition except this Petition has been filed directly or 
indirectly k r  approval of Transmission Tariff for 2009- 14 Block for Elements under 
Transmission System associated with Krishnapatnam UMPP-Part-B (Ant. DOCO 
0 1.02.2014) in soutiern and western Region. ' ' 

4. The statements made in the tariff Petition herein are based on petitioner company's 
official records maintained in the ordinary course of business and I believe them to be 
true and correct. 

5.  The documents attached with the petition are legible copies and duly attested by me 

/ 
mb==- 

(DEPONENT) 

VERIFICATION 

I-4 
Solemnly affirmed at Gurgaon on this . .?!.. . . . . . . . . ..day of Oct, 2013 that the contents of the 
above affidavit are true to my knowledge and belief and no part of it is false and nothing 
material has been concealed there from. 

c w 
(DEPONENT) 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 

PETITION NO.: .......... 
IN THE MATTER OF: Approval under regulation-86 of CERC (Conduct of Business) 
RegulationsYl999 and CERC (Terms and Conditions of Tariff) RegulationsY2009 for 
determination of Transmission Tariff from DOC0 to 3 1.03.20 14 for Elements under 
Transmission System associated with Krishnapatnam UMPP-Part-B in Southern and 
Western Region. 

Power Grid Corporation of  India Ltd. --- PETITIONER - 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi. 1 10 016. 
Corporate Centre : 'SAUDAMINI', Plot No-2, 
Sector-29, Gurgaon- 122 00 1 ( Haryana). 

Tamil Nadu Generation and Distribution Corporation ----- RESPONDENT 
Ltd (Formerly Tamilnadu Electricity Board -TNEB) 
NPKRR Maaligai, 800, Anna Salai 
Chennai - 600 002 
Represented by its Chairman 
And Others 

- 

To 
The Hon'ble Chairman and 
his Companion Members of The Hon'ble CERC 
The humble application filed by the Petitioner 

MOST RESPECTFULLY SHOWETH 

1.0 That, Hon'-ble Commission have made CERC (Terms and Conditions of Tariff) 
Regulations, 2009 and issued vide notification dated 19.0 1.2009. These regulations 
shall remain in force for a period of 5 years w.e.f. 01.04.2009, unless reviewed earlier 
or extended by the Hon'ble Commission. 

2.0 The Petitioner herein, Power Grid Corporation of India Ltd. is a Government 
Company within the meaning of Companies Act, 1956. In exercise of powers under 
sub-section (I) of section 38(1) the Electricity Act 2003, the Government 'of India has 
declared the Petitioner herein as the Central Transmission Utility (CTU). The 
petitioner being CTU is deemed to be a transmission licensee under section 14 of the 
Electricity Act' 2003. -- O - 

3.0 The petitioner being CTU and transmission licensee is required to inter-alia build, 
maintain and operate an efficient, co-ordinated and econom*i-cal inter state 
transmission system (ISTS). The tariff for the said transmiss,id~~:sSfit~ 

:' .,r?, -.;'.-.-. -. 
:mh, shall be 



determined by the Hon'ble Cor~zmissiorl in accordance with the CERC (Teims and 
Conditions of Tariff) Regulations, 2009. 

4.0 That the instant petition covers approval of transmission tariff for Elements undq 
Transmissio~~ Systern associated with Krishnapatnam UMPP-Part-B in Southern and 
Western Region, which is anticipated to be put under commercial operation w.e.f. 
0 1.02.2014. 

5.0 Approval of the Scheme 

5.1 That the petitioner has been entrusted with the implementation of "Transmission 
System associated with Krishnapatnam UMPP-Part-B". The investment approval 
of the project was accorded by Board of Directors of POWERGRID vide the 
Memorandum Ref.: CICPIKUMPP-B dated 09.02.2012, at an estimated cost of Rs. 
1927.16 Crores including IDC of Rs 88.13 Crores, price level 4" Qtr, 20 1 1, a copy 

- whereof is'attached hereto as Enc1.-1, pageg~.to.WA. that the scope of the 
scheme was discussed and agreed in the 24th and 33rd SCM of Southern Region 
Constituents. Extract of the MOM is Enclosed herewith as Encl-2 pagd.f.to.<~... 

5.2 The scope of work covered under "Transmission System associated with 
Krishnapatnam UMPP-Part-B" in Southern Region and Western Region is as 
follows: 

Transmission Line 
(i) Raichur-Sholapur 765 kV SIC line. 
(ii) Sholapur-Pune 765 kV SIC line 
(iii)LlLO of Parli-Pune 400 kV DIC and Pune-Aurangabad 400 kV DIC line at 

Pune (GIs) SIS (including M/C) 
(iv)LILO of existing Raichur-Gooty 400 kV Quad DIC line at Raichur (New) S!S. 

Sub station 
(i) Establishment of new 7651400 kV SIS at Raichur with 2x1500 MVA ICTs. 
(ii) Establishment of new 7651400 kV SIS at Sholapur with 2x1500 MVA ICTs. 
(iii) Establishment of new 7651400 kV substation at Pune (GIs) with 2x1500 

MVA ICTs. 

Line Reactors 
(i) 1x240 MVAR switchable line reactors at each end of Raichur -Sholapur 765 

kV SIC and Sholapur-Pune 765 kV SIC lines. 
(ii) 4x50 MVAR line reactors at Pune(GIS) substation for LILO of Parli-Pune and 

D- 
Pune Aurangabad 400 kV DIC line at Pune (GIs) substation. 

Bus Reactor 
(i) 1 x240 MVAR bus reactor each at Raichur-Sholapur & Pune substations. 

The Schematic diagram of the scheme is attached hereto as Encl. - 3, (page Bd.). - - - -- * 

6.0 Implementation Schedule 
As per the approval, the transmission scheme was scheduled to be commissioned in 
32 months from the date of investment approval. The date of Investment Approval is 
09.02.2012. Hence the commissioning schedule comes to 09.10.2014 and DOC0 as 

against which the subject asset is 
11 

anticipated be commissioned and 

-+s 



under commercial operation w.e.f. 01.02.2014. Hence there is no time overrun in 
com~nissioning of the subject assets. - 

That the subject assets is anticipated to be commissioned and put u@er commercial 
operation in 32 months from the date of investment approval. In this context, following 
provisions of CERC (Terms and Conditions of Tariff) Regulations, 2009 may please 
be invoked. 

Regulation 15 and Amendment of Regulation 15 of the Principal Regulations vide 
notification No. L-7/145(160)/2008- CERC dated 21.06.201 1 : Return on equity 

(1) Return on equity shall be computed in rupee terms, on the equity base 
determined in accordance with regulation 12. 

(2) - Return on equity shall be computed on pre-tax basis at the base rate of 15.5% 
'to be grossed up as per clause (3) of this regulation: 

Provided that in case of projects commissioned on or after lSt April, 2009, an 
additional return of 0.5% shall be allowed if such projects are completed within the 
time line specified in Appendix-11. 

"(3) The rate of return on equity shall be computed by grossing up the base rate with 
the Minimum Alternate/Corporate Income Tax Rate for the year 2008-09, as per the 
Income Tax Act, 1961, as applicable to the concerned generating company or the 
transmission licensee, as the case may be. 

(4) Rate of return on equity shall be rounded off to three decimal points and be 
computed as per the formula given below: 

Rate of pre-tax return on-equity = Base rate / (1-t) 

Where "t" is the applicable tax rate in accordance with clause (3) of this 
regulation. 

(5) The generating company or the transmission licensee, as the case may be, shall 
recover the shortfall or refund the excess Annual Fixed Charge on account of Return 
on Equity due to change in applicable Minimum Alternate/Corporate Income Tax 
Rate as per the Income Tax Act, 196 1 (as 
amended from time to time) of the respective financial year directly without making 
any application before the Commission: 

Provided further that Annual Fixed Charge with respect to the tax rate applicable to 
the generating company or the transmission licensee, as the case may be, in line with 
the provisions of the relevant Finance Acts of the respective year during the tariff 
period shall be trued up in accordance with Regulation 6 of these regulations." 

- - - -- C Appendix-I1 
Time line for completion of proiects : 

1. The completion time schedule shall be reckoned from the date of investment 
approval by the Board (of the generating company or the transmission 



or the CCEA clearance as the case may be, up to the date of commercial operation 
of the units or-block or element of the transmission project as applicable. 

2. The time schedule has been indicated in months in the following tables: 

The project i.e. (plain terrain), Raichur-Solapur line and other four assets (Ant. DOCO 
: 1.02.2014) under Transmission system associated with Krishnapatnam UMPP Part- 
B in Western And Southern Regional Grid; for which the qualified time schedule has 
been stipulated as 32 months in the Appendix-I1 to the Regulations. The project is 
anticipated to be complete within 23 months from the date of investment approval and 
therefore, qualifies for additional ROE of 0.5% under Regulation 15(2) of CERC 
(Terms and conditions of Tariff) Regulations, 2009. Accordingly, the tariff under this 
petition is based on pre-tax ROE of 18.044% inclusive of MAT @ 11.33% ( Base 
rate- lo%, surcharge- lo%, cess-3%) being applicable for the year 2008-09. The 
grossed up pre-tax rate of ROE of 16 %( 15.5+0.5) works out to 18.044 %( grossed up 
at 11.33% of MAT Rate) 

7.0 Completion Cost 

7.1 That the application for determination of tariff is filed in line with provision 5 (1) & 
(2) of tariff Regulation 2009 applicable for 2009-1-4 period. Further, that the present 
petition covers approval of tariff based on actuallestimated expenditure incurred up to 
DOCO and additional capitalization projected to be incurred from DOCO to 
3 1.03.2015 in respect of the subject asset as per detail given below. That the capital 
cost-incurred-upto DOCO and projected to be incurred during 201344, 20 1411 5 & 
2015-16 is duly certified by auditors in auditor certificate; copy whereof in respect of 
the assets covered in this petition is enclosed herewith as Encl-4 (page 29.. to-?.%. 

Name of the element 

765 kV Raichur-Sholapur line 
alongwith bay extensiohs at 
Raichur SIS with ICTs & 
Reactors and Bays for Raichur 
Sholapur 765 kV S/S TL at 
7651400 kV Sholapur SIS 
alongwith 240 MVAR 
Switchable Line Rtactor- - 
Asset I -- - 
LILO of existing Raichur-Gooty 
400 kV D/C Quad line at 
Raichur(New) S/s - Asset I1 

( Rs in Lakhs) 

Approved 
Cost 

Exp. 
Up to 
DOC0 
(12.14) 

Proj exp. 
from 
1.1.14to 
31.03.15 

Proj 
exp. 
from 
DOC0 
to 
31.03.14 

Estimated 
completion 
Cost 



Against the total apportioned approved cost of Rs 761.68 crores, the anticipated 
completed cost is Rs 814.54 crores of these five assets, so, there is marginal cost 
overrun in con~parison to FR cost . The reasons for item wise cost variation between 
approved cost (FR) and actual cost as on DOCO are explained in detail in Form-5B. 

W~IVAR Bus Reactor and 
assoc~ated bays at Solapur S/S - 
Asset 1 1 1  

l x l 5 0 0  MVA ICT-I and its 
associated bays at Solapur S/S- 
Asset IV 

Ix I500 MlVA ICT-2 and its 
associated bays at Solapur S/S- 
Asset V 

Total 

Further, it is humbly prayed that tariff may be allowed on the estimated completion 
cost, since few elements of the project are yet to be completed. The completion cost 
for Elements under Transmission System associated with Krishnapatnam UMPP-Part- 
B in Southern and Western Region works-out to Rs 814.54 cr which is with in the 
overall- project cost of Rs 1927.16 Cr. Thus,it is humbly prayed that Tariff may be 
allowed as claimed in the petition. 

~nitial spares: Total Initial spares for the Transmission lines is 0.63% (approximately) 
and sub-stations is 2.17 % (approximately) which is with in specified limit under 
provision 8 of the CERC Regulations 2009. 

- - -  

7.2 The details of underlying assumptions for additional capitalization for this asset is 
summarized below: 
The admissibility of additional capital expenditure (Add. Cap.) incurred after DOCO 
is to be dealt in accordance with the provisions of Regulation 9 (I), the extract of 
clause 9 of the regulations, 2009 is reproduced as under: 

4084.45 

5968.46 

6091,06 

76168 

"Additional Capitalization" 

(1)  The capital expenditure incurred or projected to be incurred, on the following 
counts within the original scope of work, after the date of commercial operation slnd 
upto the cut-off date may be admitted by the Commission, subject to prudence check: 

4191 .55 

5136.38 

4939,86 

67947.88 

(i) Undischarged liabilities; 
(ii) Works deferred for execution 
(iii) Procurement of initial capital spares within the original scope of work, 

- ~ubject to the provisions of regulation 8; 
fivJ ~iabfiities to meet award of arbitration 01. for compliance of the order or 

decree of a court; and 
(v) Change in Law: Provided that the details of works included in the original 

scope of work along with estimates of expenditure, undischarged liabilities 
and the works deferred for execution shall be submitted along with the 
application for determination of tariff. 

14 

195.82 

520.01 

524.13 

7489.75 

1001.78 

742.57 

995.76 

6016.6'1 

5389. I 5  

6398.96 

- 
6459.75 

81454.21 



7.3 The additional Capitalisation incurred/projected to be incurred in the contextual asset 
is mainly on account of BalanceIRetention Payments and hence the same may be 
allowed by Hon'ble Commission. The details of underlying reasons for additional 
capitalization for Elements under Transmission System associated with Krishnapatnam 
UMPP-Part-B in Southern and Western Region are: - 

Asset I Rs in lakhs 

I Land I - I 

Year 

( Building & other civil works I 127.16 1 

WorWEquipment 
proposed to be added after 
COD up to cut off date 

I PLCC 
- 

I 

12.17 / 
DOC0 to 

3 1.03.20 14 

/ Subtotal 
I 

6111.60 I 

Amount capitalised 
and proposed to be 
capitalised 

Balance & 
retention payment 

Justification as 
per purpose 

Sub station 
Transmission Line 

2539.85 
3432.41 

O1 .04.2014 
to 

.03 .20 

DOCO to 
31.03.2014 

1 Year 
I 

Asset - 11 
- I - - - -  - - - 

IPS. In Lalrhs 
I - -  - - I 

Land 
Building & other civil works 
sub station 
Transmission Line 
PLCC 
Subtotal 

WorWEquipment 
proposed to be added after 
COD up to cut off date 

Transmission Line 
7 

PLCC 
Subtotal 
Sub station 

. Asset I11 Rs. In Lakhs 

570.40 
- 

1093.73 
147 1.03 

- 
3135.20 

Transmission Line 
PLCC 
Subtotal 

Balance & 
retention payment 

Amount capitalised I 
Justification as 

95.10 
8.40 

138.19 
100.54 

I I - I 

I Building & other civil works / 40.55 1 

and proposed to be 
capitalised 

Balance & 
retention payment 

40.76 
- 

141.30 

Year 

w 

to 1 Sub station 
I Balance & 

- 1 31.03.20-14 155'27 1 retention ~avment 1 

per purpose 

Balance & 
retention payment 

I 1 Subtotal I 195.82 1 I a .  

WorklEq uipment 
proposed to be added after 
COD up to cut off date 

Amount capitalised 
and proposed to be 
capitalised 

0 1.04.20 14 
to 

3 1.03.20 15 

Justification as 
per purpose 

.*. 
. -. . 

15 

Building & other civil works 
Sub station 
Subtotal 

106.95 
894.83 

Balance & 
retention payment 

1001.78 



Asset IV Rs in Lakh 

Building & other civil works 
DOCOto r 0 - 1  

31.03.2014 Sub station 12. retention payment 
! 

Year 

0 1.04.20 14 1 Building & other civil works 
XL(l; 1 to Sub station Balance & 

retention payment 3 1.03.201 5 Subtotal 742.57 

Asset V Rs. In Lakhs 
Amount capitalised Justification as 

COD up to cut off date capitalised 

Work/Equipment 
proposed to be added after 
COD up to cut off date 

DOCO to 
31.03.2014 

Building & other civil works I 
Balance & 
retention payment 

Subtotal 524.113 

Amount capitalised 
and proposed to be 

Building & other civil works 385.77 
Sub station 

Balance & 
---- 609.99 - - - - I  retentiljn payment 

Subtotal .. 995 76 

Justification as 

That the petition for determination of tariff is being fiied in line with provision 5 (2) 
of tariff Regulation 2009 applicable for 2009- 14 period. 

capitalised per purpose 
I 

8.0 TRANSMISSION TARIFF 

8.1 The tariff for block 2009-2014 has been worked out as per CERC (Terms and 
Conditions of Tariff) Regulations, 2009, issued vide notification dated. 19.0 1.2009. In 
the present petition the transmission tariff has been calculated taking actual 1 
estimated expenditure upto DOCO and estimated additional capitalization from 
DOCO to 31.03.2014. Calculations for working out the tariff along with supporting 
documentation are attached hereto as End.- 5, P$!. . to!.?.% 

8.2 The annual transmission tariff for the tariff period 2009-14 is summarized as below: 
Rs in Lacs 

Name of the asset 2009- 2010-1 1 2011-12 2012!13 ' 2013-134 

_ - 

15 

1244.70 765 kV Raichur-Sholapur line 
alongwith bay extensions at 
Raichur S/S with ICTs & 
Reactors and Bays for Raichur 
Sholapur 765 kV S/S TL at 
7651400 kV Sholapur SIS 
alongwith 240 MVAR Switchable 
Line Reactor - Asset I 

10 

- . . ,.., --,.. 



- 
8.3 That in line with the amendment dated 21.06.201 1 to Regulation 15 of the Principal 

Tariff Regulation dated 19.01.2009, the petitioner shall be allowed to recover the 
shortfall or refund the excess Annual Fixed Charges, on account of Return on Equity 
due to change in applicable Minimum AltematelCorporate Income Tax rate as per the 
Income Tax Act, 196 1 (as amended from time to time) of the respective financial year 
directly without making any application before the Commission. Further, Annual 
Fixed charges with respect to Tax rates applicable shall be trued up in accordance 
with Regulation 6 of the Principal Regulations. 

LILO of existing Raichur-Gooty 100.23 
400 kV DIC Quad line at 
Raichur(New) S/s - Asset I1 
240 MVAR Bus Reactor and 
associated bays at  Solapur SIS - 
Asset 111 

lx 1500 MVA ICT-I and its 
associated bays at Solapur SIS- 
Asset IV 

8.4 Service tax on transmission has been put in the negative list w.e.f. 01.04.2012 and 
accordingly the Transmission Charges indicated at para 8.2 above, is exclusive of 
Service Tax and the same shall be borne and additionally paid by the respondent(s) to 
the petitioner and the same shall be charged, billed separately by the petitioner if at 
any time the transmission charges is withdrawn from the negative list. 

1x1500 MVA ICT-2 and its 
associated bays at Solapur SIS- 
Asset V 

Total 

8.5 That Interest on Loan has been calculated on the basis of rate prevailing as on DOC0 
/ 0 1.02.20 14. The change in Interest rate due to floating rate of interest applicable, if 
any, for the project needs to be claimed I adjusted over the tariff block of 05 years 
directly from 1 with the beneficiaries as was being followed during the tariff block 
2004-09. 

8.6 The transmission charges at para-8.2 above is inclusive of O&M expenses for the 
project derived based on the norms for O&M expenditure as specified under 
regulation 19(g) of the tariff regulations for block 2009-14. It is the understanding of 
the petitioner that these norms for O&M expenditure been arrived by the Hon'ble 
Commission after considering (i) normalized actual O&M expenses of the petitioner 
on its various projects in various regions during the year 2003-04, 2004-05, 2005-06, 
2006-07, 2007-08, (ii) the base norms so arrived is escalated at 5.72% per annum to 
arrive at norms for years of tariff period 2009-14, (iii) and also wage hike of 50% on 
account of pay revision of the employees of Public Sector Undertakings. It is 
submitted that the wage revision of employees has been implemented. The petitioner 
reserves the right to approach the Hon'ble Commission for suitable revision in the 
norms for O&M expenditure due to impact of wage revision. 

- 

8.7 Petitioner submits that the License fee has been a new component. of cost to the 

132.15 1 

1710.11 

Transmission license under O&M stage of the project and 
17 w - @  



the petitioner / CTU only from 2008-09. It is therefore submitted that License fee 
shall be recovered separately from the respondents as per CERC (Terms and 
Conditions on Tariff) (Third Amendment), Regulations, 2012 issued vide date 
3 1.12.2012, para 13 "Addition of New Regulation to the Principal Regulations 42A. 
(1) (b).,, 

8.8 The Trans~nissien Charges and other related Charges indicated at para 8.2 above, is 
exclusive of incentive, late payment surcharge, FERV, any statutory taxes, levies, 
duties, cess, filing fees, license fee or any other kind of imposition (s) and/ or other 
surcharges etc. whatsoever imposed / charged by any Government (CentralIState) and 
1 or any other local bodies/authorities/reguIatory authorities in relation to transrnission 
of electricity, environmental protection, and/or in respect of any of its installation 
associated with the Transmission System and the same shall be borne and 
additionally paid by the respondent(s) to the petitioner and the'same shall be 
charged, billed separately by the petitioner on. the respondents. 

9.0 Sharing: of Transmission Charges 

Tariff for Transmission of Electricity (Annual Fixed Cost) as per para 8.0 of petition 
shall be recovered on monthly basis and the billing collection and disbursement of 
Transmission Charges shall be governed by provision of CERC (sharing of interstate 
Transmission Charges and Losses) Regulations, 20 10. 

The Petitioner submits that the End-1  . ,. to- End.-5 may please be treated as 
integral part of this petition. 

PRAYER 
It is respectfully prayed that the Hon'ble Commission may be pleased to 

1 )  Approve the Transmission Tariff for the assets covered under this petition, as per para 
-8.0 above. The billing shall be done from the actual date of commercial operation. 

2) Admit the capital cost as claimed in the Petition and approve the Additional 
Capitalisation incurred /projected to be incurred. 

3) Approve the Additional ROE as claimed in the Petition. 

4) Allow the petitioner to recover the shortfall or refund the excess Annual Fixed 
Charges, on account of Return on Equity due to change in applicable Minimum 
Alternate/Corporate Income Tax rate as per the Income Tax Act, 1961 ( as amended II- 

from time to time) .of the respective financial year directly without making any 
application before the Commission. 

5) Approve the reimbursement of expenditure by the beneficiaries towards petition filing 
fee, and publishing of notices in newspapers in terms of Regulation 42 CERC (Terms 
and Conditions of Tariff) Regulations,2009, and other expenditure ( if any) in relation 
to the filing of petition. 

6) Allow the petitioner to bill and adjust impact on Interest 
, , ', 

Interest rate on account of floating rate of interest applicable 
1 8  

.L 



any, from the respondent. 

7) Allow the Petitioner to bill and recover Service tax on Transmission Charges 
separately from the respondents, if at any time service tax on transmission is 
withdrawn from negative list at any time in future. 

8) Allow the petitioner to bill and recover Licensee fee separately from the respondents 
as per CERC (Terms and Conditions on Tariff) (Third Amendment), Regulations, 
2012 issued vide date 3 1.12.2012, para 13 "Addition of New Regulation to the 
Principal Regulations 42A. (1) (b)." 

9) Allow provisional tariff in accordance with clause (3) of Regulation 5 Central 
Electricity Regulatory Commission (Terms and Canditions of Tariff) Regulations, 
2009 (First and Second Amendment). - 

10) Allow the petitioner to bill Tariff from actual DOCO. 
and pass such other relief as Hon'ble Commission deems fit and appropriate under the 
circumstances of the case and in the interest of justice 

Filed hy 
Pow-er Grid Corporation of India Ltd. 

Represented by 

Gurgaon 
Dated: 3.4 ... 10.2013 

Dy. General lManager (Commercial) 
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System Planning & Project Appraisal Division 
Sewa Bhawan, RK. Puram, New Delhi - 110066. 

No. 51/4/~I%~~-2007/ 625-635 Date: July 17,2007 

To 
1 .The Member Secretary, 2.The Director (Projects), 

Southern Regional Power Committee, Power Grid Corp. of India Ltd. 
29, Race Course Cross Road, "Saudamini", Plot No.2, Sector-29, 
Bangalore 560 009. Gurgaoo 122 001, Haryana. 
FAX : 080-22259343 FAX : 951242571932 

3.The Director (Transmission), 
Transmission Corp. of Andhra Pradesh Ltd., 
Vidyut Soudha, Hyderabad - SO0 082. 
FAX : 040-66565137 - 

5.The Member (Transmission), 
Kerala State Electricity Board, 

r Vidyuthi Bhawanam, Pattom, P.B. No. 1028, 
Thiruvanantbapnram - 695 004. 
FAX : 047 1-2444738 

7.The Director (Power), 
Corporate Office, Block - I, 
Neyveli Lignite Corp. Lid., 
Neyveli, Tamil Nada - 607 801. 

FAX : 04142-252650 
9. Director (Projects), 

National Thermal Power Corp. Ltd. (NTPC), 
NTPC Bhawan, Core-7, Scape Complex, 
Lodhi Road, 
New Delhi-110003. 
FAX-011-24360912 

4.The Director (Transmission), 
Karnataka State Power Transmission Corp.Ltd., 
Cauvery Bhawan, Bangalore 560 009. 
FAX : 080 -22228367 

6. Member (Distribution), 
Tamil Nadu electricity Board (TNEB), 
6~ Floor, Eastern Wing, 800 Anna Salai, 
Cbeooai - 600002. 
FAX : 044-2851 6362 

8.The Superintending Engineer -1, 
First Floor, Electricity Department, 
Gingy Salai, 
Puducheny - 605 001. 
FAX : 0413-23342771'2331556 

10. Shri N. S. M. Rao 
General Manager (Transmission), 
-NPCLL, 12' Fl~r,Vi la%m Sira&ai Bhawan, 
Anushakti Nagar, 
Mumbai - 400 094. 
FAX : 022- 25993570L25991258 

1 I. The Director (Operation), 
Power Trading Corpn. of India Limited, 
znd Floor, NSCC Tower, 

1 ,' 1 5 Bhikaji Cama Place, 
New Delhi 1 10066. FAX-01 1-4 1659504 

Sub: 24m meeting of the Standing Committee on Power System Planning of Southern Region 
- Minutes of the meeting 

Sir, 

24' meeting of the Standing Committee on Power System Planning of Southern Region was held on 
June 18,2007 at i tga lo re .  Minutes of the meeting are enclosed 

P . 
Your comments and observations, if any, may be sent to us at the earliest. 

Encl: Minutes /" Yours f a i w l y ,  

Director (VC) (sP&PP;-I~~) 



Scheme - B : Synchronous Inter-connection of SR and WR 
Transmission System: - 
1) Raichur - Sholapur 765kV S/C line- 1 
Transmission Charges: 
Transmission charges for this scheme wou[d be shared by S R  and WR 
constituents on 50:50 basis. Transmission scheme wouid be regional pool 
scheme of SR and WR 
Target Date: 
Target would be  to match with the Krishnapatnam UMPP generation project. 

Scheme - C : Evacuation System for Krishnapatnam UMPP 
Transmission System: 

- 1 Krishnapatnam UMPP - Nellore 400 kV, Quad D/C line 
2) Krishnapatnam UMPP - Kurnoo1400kV, Quad D/C line 
3) Krishnapatnam UMPP - Gooty, 400 kV, Quad D/C line 
4) Raichur - Sholapur 765kV S/C line-2 
5 )  Sholapur - Pune 765kV S/C line 
6)  Kurnool - Raichur 765kV S/C line 
7) 765kV substations a t  Kurnool, Raichur, Sholapur and Pune, with 

765/400kV 3000 MVA transformers at each of the substations. 
8) Inter-linking of Raichur and Kurnool 765kV/400kV (PGCIL) S/S with 

Southern Region grid through suitable inter-connection. 
Transmission Charges: 
Transmission charges for this scheme would be shared by all the - 

beneficiaries of Krishnapatnam UMPP in ratio of their shares in 
Krishnapatnam UMPP. 
Target Date: 
Target would be to match with the Krishnapatnam UMPP generation project. 

Scheme - D : System strengthening in Western Region corresponding to  
power from Krishnapatnarn UMPP 

Transmission System: 
1) Pune (WR) - Navi Mumbai (WR) 400kV D/C line 
Transmission Charges: 
Transmission charges for this scheme would be shared by WR. 
Tarpet Date: 
Target would be to match with the Krishnapatnam UMPP generation project. 

10.5 POWERGRID representative informed that for synchronous inter-connection 
of SR with WR through Raichur-Sholapur 765kV lines, it was desirable that 
the Raichur - Sholapur 765kV S/C line-1 under Scheme-B and Raichur- 
Sholapur 765kV S[C liy6-2 -hider - scheme-c should be commissioned 
simultaneously. For this, the Raichur-Sholapur 765kV S/C line-2, which was 
proposed a s  part of Krishnapatnam transmission system should also be 
implemented matching with the line-1. 

Page 7 - 
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Central Electricity Authority 
System Planning & Project Appraisal Division 

Sewa Bhawan, R.K. Puram, New Delhi - 110066 

No. 51/4/SP&PA-20111 1647-58 Date: 15 November 201 1 

Sub: 33rd meeting of the Standing Committee on Power System Planning of Southern Region 
- Minutes of the meeting. 

Sir, 
The 33rd meeting of the Standing Committee on Power System Planning of Southern Region was 
held on 2oth October, 201 1 (Thursday) at Conference Hall o f  Northern Region Power Committee, 
Katwaria Sarai, New Delhi. 

I .The Member Secretary, 
Southern Regional Power Committee, 
29, Race Course Cross Road, 
Rangalore 560 009. 
FAX : 080-22259343 

3.The Director (Grid Operation), 
Transmission Corp. of Andhra Pradesh Ltd., 
Vidyut Soudha, Hyderabad - 500 082. 
FAX : 040-66665137 

5.The Member (Transmission), 
Kerala State Electricity Board, 
Vidyuthi Bhawanam, Pattom, P.B. No. 1028, 
Thiruvananthapuram - 695 004. 
FAX : 0471-2444738 

7.The Director (Powe4, 
Corporate Office, Block - 1, 
Neyveli Lignite Corp. Ltd., 
Neyveli , Tamil Nadu - 607 801. 
FAX : 04142-252650 

9. Director (Projects), 
Nadonal Thermal Power Corp. Ltd. (NTPC), k 
NTPC Bhawan, Core-7, Scope Complex, 
Lodhi Road, 
New Delhi-110003. 
FAX-01 1-24360912 

Minutes of the meeting is enclosed. It is also available at CEA's website ( www.cea.nic.in). 

2.The Director (Projects), 
Power Grid Corp. of India Ltd. 

"Saudamini", Plot No.2, Sector-29, 
Gurgaon 122 001, Haryana. 
FAX : 95124-2571932 

4.The Director (Transmission), 
Kamataka State Power Transmission Corp.Ltd., 
Cauvery Bhawan, Bangalore 560 009. 
FAX : 080 -22228367 

6. Member (Distribution), 
Tamil Nadu electricity Board (TNEB), 
6" Floor, Eastem Wing, 800 Anna Salai, 
Chennai - 600002. 
FAX : 044-28516362 

8.The Superintending Engineer -I, 
First Floor, Electricity Department, 
Gingy Salai, 
Puducherry - 605 001. 
FAX : 0413-233427712331556 

10. Director (Operations), 
NPCIL, 12 '~ Floor,Vikram Sarabhai Bhawan, 
Anushakti Nagar, 
Murnbai - 400 094. 
FAX : 022- 25991258 

Yours faithfully, 

(Pardeep jindal) 
Director (SP&PA) 

(Telephone: 0 1 1 261 98092, Fax No. 0 1 1 26 102045) 
Copy to: 
(1) Sh. SK Soonee, CEO, POSOCO, (2) Sh. Shashi Shekhar, Joint Secretary, 

B-9, Qutub Instituiignzl Area, - Min. of New & Renewable Energy, 
~ a t w a r i i ~ a r a i ;  CGO Complex, 
New Delhi-1 10016 New Delhi -1 10003 



requirement corresponding to a given time frame and likely load-generation scenario in that 
time frame. This planned system is then programmed for implementation under various 
schemes. A major part of the KUMPP transmission system was also planned for looking 
into requirement of the Southern grid though programmed to be implemented as part of 
KUMPP ATS. Now, if thCre -is delay/uncertainty of the KUMPP generation project, we 
should identify the transmission system that would otherwise also be required for 
development of the Southern grid. - 
DGM, PGCIL stated that due to likely delay of generation project, it has become necessary 
to review the ATS of KUMPP looking into the overall grid development, as the Part-B 
primarily consists of elements which establish synchronous interconnections between SR & 
WR through 765kV Raichur - Sholapur SIC lines. Here it may be pertinent to mention that 
the other 765kV Raichur - Sholapur SIC line has already been awarded through tariff based 
competitive bidding. The synchronous interconnection between SR & WR is of urgent 
nature a s  the existing interregional capacity is inadequate to cater to the interregional 
transfer requirement, as were observed during this summer when there was a large variation 
in the prices of electricity in SR & NEW Grid. Further, synchronization of SR with NEW 
grid shall be a major milestone in Indian Power system development thereby establishing 
nationwide synchronous grid. The synchronization of SR with WR grids have been planned 
through Raichur - Sholapur 765 kV 2xS/c lines. Therefore, it is necessary that the 
Krishnapatnam UMPP Part-B transmission system comprising of following elements may 
be de-linked frorn the commissioning of Krishnapatnam UMPP generation project. 

KUMPP Part-B 

(i) Establishment-of new7651400 kV substations at Raichrlr & Sholapur with 2x1500 
ETS and 1x240 MVAR bus reactor each 

(ii) Establishment of new 7651400 kV GIs substation at Pune with 2x1500 MVA ICTs 
and 1 x240 MVAR bus reactor 

(iii) LILO of existing Raichur - Gooty 400 kV Quad D/c line at Raichur New) 
substation 

(iv) Raichur - Sholapur 765 kV SIC line with 240 MVAR switchable line reactors at each 
end 

(v) Sholapur - Pune 765 kV SIC line with 240 MVAR switchable line reactors at each 
end 

(vi) LILO of Aurangabad - Pune 400 kV D/c at Pune (GIs) 
(vii) LILO of Parli - Pune 400 kV Dlc at Pune (GIs). 

Members agreed for the proposal of de-linking of Part B from commissioning of 
Krishnapatnam UMPP generation project. 

4.4 The Part-C comprised of Krishnapatnam UMPP - Kurnool 400kV Dlc line, Kurnool - 
Raichur 765kV SIC line and establishment of Kurnool 7651400 kV substation. This part 

... mainly Gaters tQ the immediate evacuation of power frorn Krishnapatnam UMPP generation 
project. Hence the same may be deferred for the time being till position of generation 
projects commissioning gets clear. However, here it may be mentioned that Kurnool 
7651400kV substation is necessary for interconnection of the Nellore Pooling Station - 



TRANSMISSION SYSTEM ASSOCIATED WITH 
KRISHNAPATNAM UMPP - PART-6 A -- 



SAGAR & ASSOCIATES 
C H A R T E R E D  i ~ , C C O U N T A N T S  

Certificate - 
Certificate of Capital Cost for 765 kV S/C Raichur-Sholapur line alongwith bay extensions at Raichur substation wi th  

lCTs and reactors and Bays for Raichur - Solapur 765 Kv SC TL at 765 / 400kV Solapur SS alongwith 240 MVAR 

switchable Line Reactor associated w i th  Transmission System for Krishnapatnam UMPP Part-B Project 

This is to certify that the Capital cost of the above mentioned project which is anticipated t o  be under commercial 

operation from 01-02-2014 is as below. 
RS. IN LACS - 

I 

This is t o  further certify that the above summary has been prepared on the basis o f  the information drawn f rom the 

SL. 

NO. 

1 

' 
3 

4 

5 

audited statements of accounts o f  Powergrid Corporation of India Limited, SRTS-I, Secunderabad for the period 

ended 31-03-2013. The estimated expenditure is on the basis of details furnished by management. 

PARTICULARS 

LAND 

BUlLDlNG & ClVlL 

WORKS 

SUBSTATION 

TRANSMISSION LINE 

PLCC 

TOTAL 

HYDERABAD For Sagar & Associates 
DATE: 30  Septmber 2013 

EXPENDITURE 
UPTO 31-03-2013 

881.00 

1,838.16 

5,328.45 

9,670.59 

4.12 

17,722.32 

artered Accountatlts 
%F7'"'". 
?lncRerNo: 003510s  

'MetnTer Ship No: 202352 

ESTIMATED 
EXPENDITURE 

FROM 01-04-2013 
UPTO DOCO i.e., 

01-02-2014 

180.00 

159.32 

21,220.39 

11,742.52 

114.17 

33,416.41 

ESTIMATED 

EXPENDITURE 

FROM DOC0 
to  31-03- 

2014. 

127.16 

2,539.85 

3,432.41 

12.17 

6,111.60 

BALANCE 

EXPENDITURE 
IN 2014-15 

570.44 

1,093.73 

1,471.03 

3,135.20 

TOTAL 

1,631.44 

2,124.64 

30,182.42 

26,316.56 

130.47 

60,385.53 



SAGAR & ASSOCIATES 
C H A R T E R E D  A C C O U ~ I T A N T S  

ti.0.: H.No. 6-3-24415. Sat-ada Devi Street. 
Prem Nagar. Hyderabad - 500-004. 
Phone: +040-2330 3371. +040-2339 55 80 
Fax:010- 23310151 
E-mall : sagar-andassociares@yahoo.co.in 
E-mail : sagarandassociates.ca@~~nail.com 
E-mail : ws.~garbabi~@!?gmaiI.corn 
Service 'Tax Regn. N o .  AAJFS1295N q ~ 0 0 1  

______ , . - .  ..-PI---.. ,- - - -. - -- 

- CERTIFICATE 

Certificate o f  Capital Cost f o r  765 ItV S/C Raicl?i!r-Sholapur l ine alongwit!-, bay extensions at  Raichur 

Substation w i t h  lCTs and  reactors and Bays fo r  Raichur - Solapur 765 I(v SC TL a t  765 / 4001tV Solapur SS 

alongwith 240 MVAR switchable Line R e a c t ~ r  associated w l t l i  Transmission System for I(rishnapatnam 

UMPP Part-B Project - 
This is t o  cert i fy that  the? Capital cost o f  the above-men'tioried project which is anticipated t o  6e under- ' 

commercial operat ion f rom 01-02-2014 is as below. 
RS. IN LACS 

VALUE OF !N!T!AL SPARES INCLUDED IN THE ABOVE CAPITAL COST FOR TL I 171.601 

SL. 

NO. 

1 VALUE OF IN!TIRL SPARES INCLUDED IN THE ABOVE CAPITAL COST FOR SS i 1 745.39, 
L-.- - 

8 - 

IEDC PARTICULARS I CAPITAL COST 1 IDC 

33,416.41 

-- - - - .. 

6,111.60 

ESTIMATED EXPENDITURE 

ESTIMATED EXPENCITURE 

FROM DOC0 t o  31-03-2014. 

This is t o  further cert i fy that  the above summary has been prepared on  the basis o f  the irrformation drawi l  

f r o m  the audited statements o f  accounts o f  Powcrgrid Cor l~ora i ion  of India Limited, SRTS-I, Secunderabad 

for  the period cnded 31-03-2013. The es.tinia'ied expenditure is fir, the basis o f  details fuinislled ljjl 

management. 

TOTAI. 

31,021.23 541.84 1,850.34 

6,111.60 

For Sagar & Associates 

BALANCE ESTIMATED 

EXPENDITURE IN 2014-15 

- 

TOTAL 

E . 0  No. 38, !,Old No. 

3 rj: Fl,:t 

3,135.20 

- 

55,890.81 1,401.30 3,092.82 60,385.53 

* .@. 

4-91!! 
Plairl Road, C:. C o l o ~ ~ y .  M y l  

,~ian Rasidi~!:c.y. Rellil-:i! I<s!anjali. Ren1g:lnin Rood. T~t.upati - 5 17 501 



- 
Certificate 

Certificate of Capital Cost for LlLO o f  400 kV D/C Quad Raichur-Gooty TL along wi th  the associated bay equipments at 

7651400 kV Raichur Substation associated wi th  Transmission System for Krishnapatnam UMPP Part-B Project 

This is to certify that the Capital cost of the above mentioned project which is anticipated t o  be under commercial 

operation from 01-02-2014 is as below. 
RS. IN LACS 

This is to  further certify that the above summary has been prepared on the basis of the information drawn from the 

SL. 

NO. 

1 

2 

3 

4 

5 

audited statements of accounts of Powergrid Corporation of India Limited, SRTS-I, Secunderabad for the period 

ended 31-03-2013. The estimated expenditure is on the basis of details furnished b y  management. 

PARTICULARS 

LAND 

BUILDING & CIVIL 
WORKS 

S U B S T A ~ ~ O N  

TRANSMISSION LINE 

PLCC 

TOTAL 

HYDERABAD 

DATE : 30 Septmber 2013 

For Sagar & Associates 

BALANCE 

ESTIMATED 

EXPENDITURE 

IN 2014-15 

ESTIMATED 
EXPENDITURE 

FROM DOCO t o  

31-03-2014. 

34.69 

95.10 

8.40 

138.19 

UPTO 31-03-2013 

8.22 

18.76 

27.00 

TOTAL 

ESTIMATED 

FROM 01-04-2013 

UPTO DOCO i.e. , 
01-02-2014 

1,220.73 

1,217.38 

76.24 

2,514.36 

- I 
-4 

100.54 

40 76 

141.30 

1,364.18 

1,372.03 

84.64 

2,820.85 



%AGAR €4 ASSOCIATES 
C H A R T E R E D  A C C O U N T A N T S  

t i  C). H . k o  6-3.14415. Sa~-;lda TJtcv~ j t recr .  

PI-em Nagill-. Iiycler-a!)arl - 500 004 
I'lrone: +0?0-2330 33 7 1 -i O d ! 0 - Z j j 0  55 i311 
Fax .010 - 2j390151 
E mall . sa~ .~~ .a~iddssoc~aces( iQy?huo  c0.m 
E -mall : s~g.11 ,~ritl.~ssoc~ates.r.;l:$gr na~I.cont 
E -1na11 : vvs~1g,31-~~ab~1~l?g1~iat~.~011i  

Ser-vice T A X  Keel). No. MIFS7295 N S-L.00 I 
---- - - p.m.. 

CERTIFICATE 

Certificate o f  Capital Cost fo r  LILO o f  400 kV D/C Quad Ko.ichur-Goo%y TL along w i t h  the  asso-iated bay 

equiprnents a t  765/400 ItV Raichur Substation associated w i t h  Transinission S!lstem f o r  I<rishnapatnam 

UMPP Part-3 Project 

This is t o  cert i fy tha t  the Capital c o g  o f  the above r n e r ~ t l o ~ e d  project which is anticipated t o  be  under 

I I 

I 
VALUE G!' IN i i lAL SPARES INCLUDED IN THE ABCVE CAPITAL COST FOR TL 0 . q  &- -- 

I i 
I VALUE OF !iVIT!P.L SPARES INCLUDED IN THE ABOVE CAPITAL COST FOR SS 0.9C 1 

comrnercizl opcrst ian f rom 01-02-2014 is asbelow. - 
KS. IN LACS 

This is 4 0  fuiihe!. ceit i fy tha t  the above suimrnary has I.~een prepared o n  the basis 0.: ihc. in format ic t i  t i r ~ w n  

from the audi.ter! statements o f  accounts o f  Powergrid Coiyorat icn o f  Ir?dia Limited, SWS-:, Secunderabaci 

CAPITAL COST 

-- 

23.00 2.00 

I 
2,492.37 19.99 

-- -- 

138.19 
1 ~~ ~. 

141.30 
- 

SL. 1 ?D.RTICULARS 
NO. 

ior ;ii~c period ended 31-03-2013. The estimated expendieurc i s  o n  the  basis o f  details furnisttsti by  

1 L,794.~S 

1 

Z 

For Sagar & Ar;socia'ifs 

EXPE~IDITURE U P i O  31-03- 

20'13 

ESTIIWATED EXPENDITURE 

FXOM 03.-L73-2Oi3 UPTO 

DOC0 i.e., 31-02-20la 

IESTlPJl ATED EXPEND!TUEE 

FROM DGCO t o  31-03-2014:- 

GALAIUCE ESrllllATED 



K. G. Goyal & Associates 
COST ACCOUNTANTS 

Delhi Office : 
4A, Pocket 2 
Mix Housing, 
New Kondli, Mayur Vihar-111 
New Delhi - 1 10096 
goyaldelhi@,vahoo.co.in 

Jaipur Office : 
289. Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 302018 
Mobile : 9829373503 

r~ieshqovaliaigur@vahoo.co.in 

. 
CERTIFICATE OF CAPITAL COST 

Project Name: Transmission System associated with Krishnapatnam UMPP - PART B 

Name of Element: 765 / 400kV Solapur SS alongwith 240 MAVR Bus Reactor and associated 
bays under Transmission System associated with Krishnapatnam UMPP - 
PART B 

Anticipated DOC0 01-02-2014 

( RS./ LAKHS) 
I C A n F T A I  I I I 1 

PARTICULARS I 7:~:"" I IDC I IEDC I TOTAL I 

~ ~-~ - 

- Sub-station 218.54 

~x~end i tu re  Upto 31.03.2013 

Expenditure from 01.04.2013 to  30.06.2013 

ENmated~E~pen~ture~fidm~01.0T.Z013~to31~01~2014~--- - ~~ 

Estimated Expenditure from 01.02.2014 to  31.03.2014 

I I I I 

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of 
Accounts of Power Grid Corporation of India Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from 
01.04.2013 to 30.06.2013 has been verified from the books of the project and the the estimated expenditure is based on the details 
furnished by the management. 

Total 

<'; 
. . . . . . . , . For K.G. Goyal& Associates 

, . .  ::..:>,;:,.. 
. ;.: ",j. .. . ,.. ..I 

- ~ \  
Cost Accountants 

_-_,, '..,<-.. . . 
- .  . i .. 

1 .-. 1 
, * ...A ,..;,.. -. ? ' - . .. ..,:.: , .;:.;::;*, . . .. 

,' . . I  .. . . , 

. . , . . . .. . /..:.:\/ 
..; ; :,- <:n., ;;,5y M-10884 

._._.c-- 

5,302.21 1 10.91 ( 76.03 1 5,389.15 

Place : Nagpur 
- .  Date : 19-09-2013 

Initial Spares Included in Above - Transmission Line 



K. 6. Goyal& Associates 
Delhi Office : 
4A, Pocket 2 
Mix Housing, 

New Kondli, Mayur Vihar-Ill 
New Delhi - 1 10096 - 
govaldelhi@vahoo.co.in 

Project Name: 

Name of Element: 

Anticipated DOC0 

COST ACCOUNTANTS 

PARTICUIARS 

Jaipur Office : 
289, Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 302018 
Mobile : 9829373503 

raieshqovaljaipur@,vahoo.co.in 

CERTIFICATE OF CAPITAL COST t 

Transmission System associated with Krishnapatnam UMPP - PART B, - : 

LAND 

BUILDING, CIVIL WORKS &-COLONY 
- 

TRANSMISSION LINE 

SUB-STATION 

PLCC 

Initial Spares included in the above : 

7G5 / 400kV Solapur SS alongwith 240 MAVR Bus Reactor and associated bays,under 
Transmission System associated with Krishnapatnam UMPP -PART B 

( RS./ LAKHS) -- 

Expenditure 

upto 
31.03.2013 

166.95 

465.10 
- 

632.05 

Transmission 
Sub Station 

Estimated 
Expenditure 

Expenditure 
From 

From 
..041011 

to 1 .- -- - 01.07.2013 to 

Line 

Estimated 

Expenditure 
From 

01.02.2014 to 
31.03.2014 

Estimated 
Expenditure 

From 
01.04.2014 to  

31.03.2015 -- 

Total 

Expenditure 

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of Power 
. Grid Corporation of India Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from 01.04.2013 to 30.06.2013 has been 

verified from the books of the project and the the estimated expenditure is based on the details furnished by the management. 

Place : Nagpur 
, Date : 19-09-2013 



K. G. Goyal8 Associafes 
COST ACCOUNTANTS 

Jaipur Office : 
Delhi Office : 
4A, Pocket 2 
Mix Housing, 
New Kondli, Mayur Vihar-111 
New Delhi - 110096 
qovaldelhi@,vahoo.co.in 

'Project Name: 

Name of Element: 

289, Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 302018 
Mobile : 9829373503 

rajeshaovaliaipur@.vahoo.co.in 

* 
CERTIFICATE OF CAPITAL COST 

Transmission System associated wi th  ~ r i i h n a ~ a t n a r n  UMPP - PARTB 

765 / 400kV Solapur SS alongwith 1 x 1500 MVA ICT-1 and its associated 
bays under Transmission System associated with Krishnapatnam UMPP - 
PART B 

Anticipated DOC0 01-02-2014 

PARTICULARS 

Expenditureupto 31.03.2013 

Estimated Expenditure from 01.02.2014 t o  31.03.2014 

Estimated Expenditure from 01.04.2014 t o  31.03.2015 

- 

' Total 

Initial Spares Included in Above -Transmission Line 

Expenditure from 01.04.2013 t o  30.06.2013, 
~ ------- ~ -~ -- 

Estimated Expenditure from 01.07.2013 to  31.01.2014 

- Sub-station . 

This is t o  certify that the above summary has been prepared on the basis o f  the information drawn from the Audited Statement of 

Accounts of Power Grid Corporation of India Ltd., Western Region-1, Nagpur up t o  31.03.2013. The expenditure for the period from 
01.04.2013 to  30.06.2013 has been verified from the books of the project and the the estimated expenditure is based on the details 

furnished by the management. 

( RS./ LAKHS) 

For K.G. Govat & Associates 

CAPITAL COST 

. . . . . e. . 
,,. ; ., ;?,:;;.,< . .. . a .Cost Accountants 

' Place : Nagpur 
Date : 29-08-2013 

IDC fEDC TOTAL 



K. G. Goyal & Associates 
COST ACCOUNTANTS 

Delhi Office : 
4A, Pocket 2 
Mix Housing, 
Nsw Kondli, Mayur Vihar-Ill 
New Delhi - 1 10096 
goyaldelhi@.vahoo.co.in 

Project Name: 

Name of Element: 

Jaipur Office : 
289, Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 302018 
Mobile : 9829373503 

raiesh~oyaljaipur@vahoo.~o.in 

CERTIFICATE OF CAPITAL COST 

Transm1ssion.Sygem associated with Krishnapatnam UMPP - PART B 

765 / 400kV Solapur SS alongwith 1 x 1500 MVA ICT-1 and Its associated bays under 
Transmission System associated with Krishnapatnarn UMPP - PART B 

Anticipated DOC0 01-02-2014 

PARTlCU LARS 

I BUILDING, CIVIL WORKS 81 COLONY 
- -- ~ ---- ~- ~~~~- 

Expenditure 
upto 

31.03.2013 

I 

1,287.96 1 898.66 

initial Spares included in the above : Transmission Line 

Expenditure 

From 
01.04.2013 to  

Sub Station 

30.06.2013 

Estimated 

Expenditure 

From 
01.07.2013 to 

31.01.2014 

Estimated 
Expenditure 

From 
01.02.2014 t o  

31.03.2014 

( RS./ LAKHS) 
Estimated 1 

Expenditure 
Total 

"Om ( Expenditure 
01.04.2014 to 

This is to  certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of  Power 

Grid Corporation of India Ltd., Western Region-1, Nagpur up to  31.03.2013. The expenditure for the period from 01.04.2013 to  30.06.2013 has been 
verified from the books of the project and the the estimated expenditure is based on the details furnished by the management. 

Place : Nagpur' 
Date : 29-08-2013 

,.., ..-.. For K.G. Goyal & Associates 
, . 

,<. :: A . , . . .  . . , .., , . ..' , . .,...*:'.:I. - .,., . b 

Cost Accountants -.. .. . .. . .. .. 
.' ! ,. ; ,. ,.:. 
. . ' .. .. . ; 
! :,: : 

\ 7 :'..'.> 
< ,.. , .. > ~ !. .:> *- .> % ?;: * 

, . . . ! ; . i - . , . . 2 ! ; ~ : ' . 3 : ~ ~  
.,:.. . . . . . 

.! <z$ 
.2;+ 

., -. % .  
.,. >" , 

.,.- . ,.-.~.',yl..,*t ,/. ?,$> . 
, ,  
. , ~ ,  . , ;,-.,, $+..>>,' 

V . . X . \ .  ,., ;. .:%.* 
I. . _ _*, .+ 



K. G. Goyal & Associates 
Delhi Office : 

, 4A, Pocket 2 
MIX Housing, 
New Kondli, Mayur Vihar-Ill 
New Delhl - 11 0096 
govaldelhi@,vahoo.co.in 

Project Name: 

Name of Element: 

COST ACCOUNTANTS 
Jaipur Office : 
289, Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 302018 
Mobile : 9829373503 

raiesh~oyaliai~ur@,vahoo.co.in 

CERTIFICATE OF CAPITAL COST 

Transmission System associated with Krishnapatnam UMPP -PART 6 

765 / 400kV Solapur SS alongwith 1 x 1500 MVA I f f - 2  and its associated 
bays under Transmission System associated with Krishnapatnam UMPP - 
PART B 

Anticipated DOC0 01-02-2014 

PARTICULARS CAPITAL COSI 

Expenditure from 01.04.2013 to  30.06.2013 

Estimated Expenditure from 01.07.2013 t o  31.01.2014 

Estimated Expenditure from 01.02.2014 to  31.03.2014 1 524.13 

Estimated Expenditure from 01.04.2014 to  31.03.2015 

I 

Total 1 6,278.50 

Initial Spares Included in Above -Transmission Line 

- 

IDC 

( RS./ IAKHS) 

TOTAL 

This is t o  certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of 
Accounts of Power Grid Corporation of India Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from 
01.04.2013 to 30.06.2013 has been verified from the books of the project and the the estimated expenditure is based on the details 

u -  furnished by the management. 

Place : Nagpur 
Date : 29-08-2013 

-.-, 

,.. :<i- 2: "';-.. For K.G. Goyal & Associates 
,.,;:<c.> '<  <> ', . "(7 /:;<7' .:en:> 

Cost Accountants 
>c :., 

,:<?; r:;F,t.: .;?+ ..\ :::: <. .. % ,  I , .,,. - :;:,&.:% >: : 

, -.-, : .., ., ' ?  ./;'$ . .- . ~,"$ : 
; ..a. : 

-:< > ,', ,' 
*+.',' -s.i;,\?-* .. , .. ... .. ...-$ ;::;?z . ..:.- -... .. .: ,.,. \ ....;<. ' 

&s.- ,-.;<,:; ,' M-10884 



K. G. Goyal & Associates 
Delhi Office : 
4A, Pocket 2 
Mix Housing, 
New Kondli, Mayur Vihar-Ill 
New Delhi - 110096 
govaldelhi@vahoo.co.in - 

COST ACCOUNTANTS 
Jaipur Office : 
289, Mahaveer Nagar-ll 
Maharani Farms 
Durgapura 
JAIPUR - 302018 
Mobile : 9829373503 

raieshqoyaliai~ur@vahoo.co.in 

CERTIFICATE OF CAPITAL COST 

'. Project Name: Transmission System associated with Krishnapatnam UMPP - PART 8 

Name of Element: 765 / 400kV Solapur SS alongwith 1 x 1500 MVA ICT-2 and its associated bays under 
Transmission System associated with Krishnapatnam UMPP - PART 8 

. Anticipated DOC0 01-02-2014 
( RS./ LAKHS 

Estimated 1 Estimated I 

- 

Expenditure Expenditure 
Total 1 1 Expenditure 

01.02.2014 to 01.04.2014 to 

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of Power 
. Grid Corporation of India Ltd., Western Region-1, Nagpur up to 31.03.2013. The expenditure for the period from 01.04.2013 to  30.06.2013 has been 

: verified from the books of the project and the the estimated expenditure i s  based on the details furnished by the management. 

Initial Spares included in the above : Transmission tine 
Sub Station 

Place : Nagpur 
Date : 29-08-2013 

Estimated 
Expenditure 

01.07.2013 t c  
31.01.2014 

- 

109.35 

2,851.51 

- ,  

2,960.86 

PARTICULARS 

- - 

LAND 

BUILDING, CIVIL WORKS & COLONY 

TRANSMISSION LINE 

SUB-STATION. 

PLCC 

For K.G. Goyal & Ajsociates 
Cost Accountants 

yEy:? Partner) 3 

Expenditure 
upto 

31.03.2013 

- 

102.66 

916.10 

1,018.76 

Expenditure 
From 

01.04.2013 to 
30.06.2013 

48.33 

911.91 

960.24 



S u k m a r y  Sheet 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: ? 
Name of the Transmission Element: 

POWERGRID CORPORATION O F  INDIA LTD. 
SOUTHERN REGION I 

Transmission System associateh with Krishnapatnam UMPP-Part B 
765 kv SIC Raichur-Sholapur line alongwith bay extension a t  Raichur'SIs with ICTs&Reactors And bays for Raichur- 
Sholapur 765 kV SIC line at  Sholapur Sls alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 

I (Rs in Lacs) 
SI.No. Particulars Form No. Existing $008- 2009-2010 2010-2011 2011-20121 2012-20131 2013-2014(z;I 

2009 

/-- 

c& .*";b 
Petitioner 

I 

- 2 
3 
4 

5 

Depreciation 
Interest on Loan 
Return on Equity 

Interest On Working Capital 

0 & M Expenses 

FORM- 12 

FORM- 13A 
FORM-O1A 
FORM-138 

0.00 
'0.00 
0.00 
0.00 
0.00 

461.13 
110.60. 
488.94 

32.06 
151.97 



I 
Calculation Of Return On Equity 

PART - 111 
Form 1A 

Name of the Transmission Licensee: 
Name of ~ e ~ i o n :  
Name of the Project: 
Name of the Transmission Element: 

POWERGRID CORPORATION O F  INDIA LTD. 
SOUTHERN REGION I 

Transmission System associate+ with Krishnapatnam UMPP-Part B 
765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur S/S with ICTsLkReactors And bays for Raichur- 
Sholapur 765 kV SIC line a t  Sholapur Sls alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 

IRs in Lacs) 

v.pkfa 
Petitioner 



PART - 111 

I7orm 2 

Details of Transmission Lines And Substations 

Name of the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 

Name of Region: SOUTHERN REGION 
Nainc of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission Element: 765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur Sls with ICTs&Rcactors And bays for Kaichur- 

Sholapur 765 kV SIC line at  Sdolapur S/s a lon~with 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 

Transmission Lines I 

S1.No. Covered in the present 
petition 

Name of Line Type of Line 
AC/HVDC 

Y csh'o 

Yes 

Substations 

If: No, 
petition 

No. 
% 

SIC or DIC 

1 

1 I ~aichur-~holapur pp 

S1.No. Voltage 
level kV 

No. of Sub- 
Conductors 

AC 

Name of Sub-Station Type of 
Substation 

Conventional 
/CIS/ HVDC 

Terminal/ 
HVDC Back 

to Back 

No. of Transformers / 
Reactors/ SVC etc (with 

Capacity) 

1 

3 

;: ? b:C;; 

;, ,\I\\ 1' 1\11 : - '  ; ' 
> .-,-> 
>' . -  - . " -  -------" 

Voltage level 
kV 

SIC 

/ 

765 KV 

Line Length 
(Km.1 

4 

Covered in the present 
petition 

No. of Bays 

Ycs/No 

(BUS Reactor Bay 

Solapur(PG) New 

Ra~chur Bay - I  

switchable l ~ n e  Reactor Bay 

Raichur mew) 
Solapur Bay - 1 

ICT 1 - 1 bay 

.IC.T 2 - 1 bay 

, , , , y i ~ ~ l - l b a y  

1 ~ ~ 2 - l b a y  

kaichur ( ~ e w ) .  

- ,  

sw~tchable llne Reactor Bay - I  

Date of 
Commercial 

operation 

765 1 207.754 1 01-FEB-2014 

Date of 
Commercial 

operation 

If No, 
petition No. 

400 KV 

765 

Conventional 

Conventional 

Conventional 

7651400 

765 

765 

7651400 
765 

765 

765 

400 

400 

765 

765 

, 

Total 

1 X 240 lMVAR switchablellne 
reactor 

2 X 1500 MVA ICTs 

2 X 240 MVAR sw~tchable line 
Reactors w ~ t h  one 80MVAR spare 
unit 

1 

220 KV 

01-FEB-2014 I Yes 

132 KV 
& below 

1 01-FEB-2014 I Yes 

1 

1 

1 

01-FEB-2014 

0 1 -FEB-20 14 

01-FEB-2014 

01-FEB-20 14 

01-FEB-2014 

1 

1 

1 

1 

7 

Yes 

Yes 

Yes 

Yes 

Yes 

2 

01-FEB-2014 I Yes 

01-FEB-2014 ( Yes 



Normative Parameters Iconsidered For tariff calculations 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Prdject: 

I 

POWERGRID CORPORAT10 1 N O F  lNDlA LTD. 
SOUTHERN REGION 1 

Transmission System associateh with Krishnapatnam UMPP-Part B 
Name of the ~rafi.knission Element: 765 kv SIC Kaichur-Sholapur Iine alongwith bay extension at  Raichur Sls with lCTs&Reactors And bays for ~ a i c h u r - '  

* Sholapur 765 kV SIC line at  Sdolapur Sls alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 

Particulars Unit I  xis st in^ 2008-20091 2009-20101 2010-2011 1 201 1-2012 1 2012-2013) 2013-2014 
1 

Target Availability. * 

Normative O&M per Km. 

Normative O&M per bay 

Spares for WC as '36 of O&M 
Recievables in Months for WC 

Prime lending Rate of SBI as on 01-APR-2009 

2 

% 

Rs. lacs 

Rs. lacs 

% 
months 

% 

3 
17.481 Base llatc of ~ e t u r n  bn Equity 

Norms f o r O & M  experiditure for Transmission System 

% 

98.00 

Given Below 

I Given Below 

2009-10 

4 

1 

~ 
15.00 

2.00 

13.20 

5 

2010-11 
Norms fur sub-station (Rs Lakh per bay) 1 

2012-13 2011-12 

765 KV 

400 KV 

220 K V  

132 KV and below 

6 

2013-14 

73.36 

52.40 i 

36.68 

26.20 

7 

Norms for AC and HVDC Lines (Rs Lakhs per km) 

8 

Singlc Circuit (Bundled conductor with four or more sub-conductors) 
Single Circuit (Twin &Triple Conductor) 
Single Circuit (Single Conductor) 
Double Circuit (Bw~dled conductor with four or more sub-conductors) 

77.56 

55.40 

38.78 

27.70 

86.68 

61.92 

43.34 

30.96 

8 1.99 

58.57 

4 1 .00 

29.28 

0.537 

0.358 ! 

0.179 1 
0.040 

91.64 

65.46 

45.82 

32.73 

0.627 ~ 
0.269 

0.568 

0.378 

0.189 

0.994 

0.635 

0.423 

0.2 12 

1.111 

0.600 

0.400 

0.200 

1.051 

0.663 

0.284 

0.671 - 
0.447 

0.224 

1.174 

0.741 

0.3 18 

0.70 1 

0.301 

I 
443.001 

1450.00 v 
I 

D 

0.783 

0.336 

523.00 

1713.00 

2008.00 

553.00 

1811.00 

21 22.00 

468.00 

- 1533.00 - 

1796.00 

495.00 

162 1 .OO 

1899.00 



PART-I11 
FORM-5A 

Abstract of Caoital Cost Estimates and Schedule of Commissionina for the New omiects 

Name of theTransmissicn Licensee : POWERGRID CORPORATION OF INDIA Ltd 
Name of the Project : TRANSMISSION SYflEM ASSOCIATED W I l H  KUMPP-B 
Name of Region: SR-1 

Elements: 
765 kV S/C Ralchur-Sholapur line alongwith bay extencons at Raichur Substation witt 
lCrs and reactors and Bays for Raichur - Solapur 765 Kv SC TL at 765 / 400kV 
Solapur SS alongwith 240 MVAR switchable Line Reactor 

Amount in Cmres 

Note: 

1. Copy ofapprcyal letter should be enclosed. -- - 
2. Details of Capital cost are to be fumished as per FORM-5B or 5C as applicable. 

3. Deta~ls of IDC & F~nancing Charges are to be fumished as per FORM-16 
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Name of theTranrmirrion Licensee : 
Name of the Project: 

Name of Reglon: 

Elements: 

PART-Ill 

Form 58 

Break-up of Project Cost for Transmission System 

POWERGRID CORPORATION OF INDIA Ltd 

TRANSMISSION SYSTEM ASSOCIATED WITH KUMPP-B 

SR-1 

765 kV SIC Raichur-Sholaput line aiongwtth bay extensions at Ralchur Subnat~on with iCTr and reactors 

and Bays for Raichur - Soiapur 765 Kv SC Tl a t  765 1400LV Solaput SS alongwith 240 MVAR rwitchabie Line 

Reactor 

Break Down 

I I Cost in Rr. Crorer 
I I 

1 

6.00 

6,10 

1 6.30 1 Reactor 80 MVAR ( tine ar well ar bur rector) 1 42.061 41.MI 4.56 1 - 3 . 5 4 1 ~ ~ ~ ~ d ~ d  cost+ PV I 

I I 

6.20 

1 6.50 ~PLCC 1 1.241 1.101 0.12 1 0.03Awarded cost 1 

' 2 

Substation Equipmenb 

Switchgear (CT,PT, Circuit Breaker, 

Isolator,etc) 765 kV line, tie & ICT bays 

equipmenll along will, 400 kV in bay 

equipment and 72.5 & 33 kV equipment 

Tranrformerr, 7'500 MVA 

Ertim_ater 

3 

32.26 

6,70 

1 L31 1 12101 3,03 1 A82Higherrat* received againsf 
~ompetet ive bidding & PV 

67.91 

6.80 

6.11 Erection & Civil works 15.64 41.38 9.71 -35,45 
Higher rater received against 

competetive bidding & PV 

6,13 
Thermovirian camera. inurlated platform 

with HLM toolr and insulated bucket truck 
2.55 2.29 0.25 0.00 

[Anticiaredl 

4 

35.35 

Bur Barrl canductarrllnrularorr (Erection 

hardwarel 

Total Subrtation Equipments 193.41 235.43 32.95 -74.96 

I I 1 1 ! 0 .mI 

83.11 

Auxiliaries 

8.20 IF&I. Other Taxer & Dctier 1 6.32 1 4.751 0.53 1 1.05 I I 

(Balance) 

5 

3.93 

6.29 

8.30 Total 6.32 4.75 0.53 1.05 

0.W 

Total {Sub-station1 236.37 272.83 43.43 -79.89 

0.00 

Construction and prc-mmmirsianing 

expenses 

9.1 Site rupervirian & rite admn.etc. 

9.23 

13.10 

Awarded cost 6.90 

1 9.2 l ~ a a l r  and Piantr I I I I I 1 

6=(345) 

0.m 

, 

5.91 

1 9.3 lconrtruction insurance I I I I I I 

8 

1. Ar per the awarded cost. 

2.vanation in conversion rate hom 

Rr. 71 to RI. 76.8 per EURO 

3. Price Variation 

-24.44 

9.36 

Emer~encv D.G. Set 

Total Conrnvction and pre commirr#aning I I 

Ar per the awarded cost & variation in 

conversion rate from Rr. 54 to Rr. 58 

per USD. & Price Variation 

0.66 

% 

Petitioner 

1.04 

0.40 

4.28 Awarded cost+ PV 

2.69 

0.51 

Awarded cost 

0.06 , 4.17 





I /.Says f o r  R a ~ c h u r  - S o l a p u r  755 Kv S C  T L  a t  765 14QOkV  S o l a p u r  SS a l o n g w i t h  2 4 0  M V A R  s w ~ t c h a b l e  L ~ n e  R e a c t o r  I l l  I 
, CC-CSll47-WRllSS-l334illG5/NOA- ~ ~ ~ ~ ~ , : ~ ~ ~ o l a p u !  7 30 05 2012 30 05 2012 01 02,2014 i VJlf h 

114316 (P260 5502) - Supply 
Escalat~on 

CC~CS1147-WRllSS-l334/11G51NOA- ~ ~ ~ ~ , ~ n 4 ~ ~ , " , " O i a P P r  7 3005,2012 30 05.2012 0102,2014 Wllh 
1114317 (P260 SS32) - Supply 

Escalation 

! 
CC-CS1147-WRllSS-1334111G51NOA. ~ Y C ~ ~ , ~ ~ ~ ~ l a p u ,  7 30.05 2012 30 052012 01.02.2014 

Wnh 
111/4318 (P260 5502) - Ereellon Escalation 

I 

CC.CSIZ56.VJRllCB. C21cl , i D e l  *l 1 ,I 
19062012 19,062012 01.02.2014 ! W lh  1 

1507131GIOINO.AJ4331 Solapur 91s Ercalallon 

7 nor. 765 kV 80 
MVAR slngle phare 

. I 

CC-CS1147-WRllXl-1338111G4INOA~ 
~ ~ ~ ~ ~ ~ ~ ' ~ ~ 0 1  05.10.2012 0510.2012 01 02 2014 Wlth 

11144G7 
single phase Bur 

EScalat80n 

reeCIDI a1 Solap", SIS 
(PZ60 RTO2) - Erection 
7 nos 765 kV 80 I 

MVAR rlngle phase 

CC-CS1147-WRllRT-133811IG4INOA~ 
~ ~ ~ ~ u ' , e ~ ~ ~ , " ~ o l ,  05.102012 05.10.2012 01.02.2014 

With 

mg le  phare Bur 
Ercalatron 

reaclor at Solapur 515 
IP7AR RTn71- F r ~ d i n n  

i) Conversion rate considered a) USD to INR =58 & b) EURO to INR =76.8 



t 

DETAILS OF ELEMEI 
Name of theTransmission Licensee : 
Name of Region: 
Name of the Project : 
Transmission lines 

PART-I11 
Form 5B 

W I S E  COST 
POWER GRID CORPORAnON OF INDIA LTD. 

WESTERN 
Transmission System associated with Krishnapat~iam UYPP - Par; B 



PART - Ill 
Form 6 

Financial package upto COD 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 

Name of the Project: Transmission System associated with ~ r i s h n a ~ a t n a m  UMPP-Part B 
Name of the Transmission 765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur Sls with 
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV SIC line a t  Sholapur Sls 

alongwith 240 MVAR switchable line Reactor : DOC0 :01-FE B-2014 

Project Cost as on 51138.72 (Rs. in ~ a k b s )  
COD/31.03.2009: 
Date of Commercial Operation of 01-FEB-2014 
the Transmission element: (oG.) 

Notional 
Total Equity 

Debt-E-- ui--~K~ttiio - - -  - -  - -  

4 w 
Total Cost 

Add Cap For 2013-2014 

- 
Petitioner 

Add Cap For 2013-2014 

Debt 
Equity 
Total 

- - - - -  - 

Debt 

Actual 

16966.80 

- 70-00~3~0io~o~ . . . 
56556.00 

Equity 

Total Capital Cost with ADDCAP upto 01.04.20& 

Total 

6111.59 

572'50.31 1 

Normative 
4278.11 
1833.48 
61 11.59 

I 

/------ 

.- 

~ ~ 

0.00 
15341.61 

- - 
70~o~o~30DO~ . . 

51138.72 

~~- ~~ - - ~ ~  ~ ~ ~ -~ ~ ~- 



Statement of ~ d d i t i o n a l  Capitalisation after COD 

PART - 111 

Form 9 

Name of the Transmission Licensee: 

Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

COD: 

POWERGRID CORPORATION O F  INDIA LTD. 

SOUTHERN REGION I 8 

Transmission System associated with Krishnapatnam UMPP-Part B 
765 kv SIC Raichur-Sholapur line alongwith bay extension a t  Raichur'Sls with ICTs&Reactors And bays for Raichur- 
Sholapur 765 kV SIC line at  s$olapur S/s alongwith 240 MVAR switchpble line Reactor :DOC0 :01-FEB-2014 
01-FEB-2014 1 

I R s  in Lacs) 

' s- 
Petitioner 

SI.No. 

1 

1. 

2. 

Regulation 
under which 

covered 
6 

9 C i )  
9 w  
9 0 )  

4 ( 1 )  

9 0) 
9 (f" 

Admitted Cost 

7 

- - 

- 
Year 

2 

2013-2014 

Total 

2014-2015 

Amount capitalised and 
proposed to be capitalised 

4 
127.16 

3432.41 

2539.85 

12.17 

6111.59 
570.44 

1471.03 

1093.73 

3135.20 

WorkIEquiprnent proposed to be added after COD 
upto cut off date/ beyond cut off date 

3 

BUILDING I 

I 

TR LINE 

SUB STATION ~ 
PLCC 

FREEHOLD LAND 

TR LINE 
I 

SUB STATlON 
- 

Justification as per 
propose 

5 

Balance & Retent~on 
Payment 
Balance & Retention 
Payment 
Balance & Retention 
Payment 
Balance & Retention 
Payment 

Balance & Retention 
Payment 
Balance & Retent~on 
Payment 
Balance & Retention 
Payment 

Total 



Financing of Agditional Capitalisation 

PART - I11 
Form 10 

Name of the Transmission ~ i c e n s e z  
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

POWERGRID CORPORATION O F  INDIA LTD. 
SOUTHERN REGION I 

I 

Transmission System associated with Krishnapatnam UMPP-Part B 
765 kv SIC Raichur-Sholapur dne alongwith bay extension a t  Raichur SIs with ICTs&Rractors And bays for Raichur- 
Sholapur 765 kV SIC line a t  shblapur Sls alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 

I (Rs in Lacsl 

- ~ 

Petitioner 

Financial Year 
(Starting from 

COD) 
1 

Amount 
capitalised in 

WorkIEquipmen 
t 

Pro.jected/Actual 
From COD to31- 

Mar-2014 

2 
61 11.59 

Admitted 
Year2 

3 

Year1 

7 

Year4 

10 

Year3 

4 

Ycar5 & so on 

11 

Year2 , 

8 

Year3 

9 

Year4 

5 

Yenr5& So on 

6 

I 



PART - 111 

Form 11 

Calculation of Depreciation Rate 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 765 kv SIC Raichur-Sholapur line alongwith bay extension a t  Raichur Sls with 
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV SIC line a t  Sholapur Sls 

alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 
(Rs in Lacs) 

SF a%* Petitioner @ 

Elapsed Life 0 1 



PART - ill 
Form 12 

statement of Depreciation 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Tr?nsmission Element: 

POWERGRlD CORPORATIOK O F  INDIA LTD. 
SOUTHERN REGION 
Transmission System associateb with Krishnapatnam UMPP-Part B 
765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur Sls with ICTstkReactors And bays for Raichur- 
Sholapur 765 kV SIC line at  Sholapur S/s alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 

Petitioner 



PART - I l l  

For111 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Tiansmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Name of the Project: Transmission Sy'stcrn associated with Krishnapatnam UMPP-Part B 

Name of the Transmission 765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur Sls with 
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV SIC line a t  Sllolapur S/s 

alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 - 

Sr -  w *a 
Petitioner 



PART - I11 
Form 13A 

Calculation of Interest on Normative Loan 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: - 
Name of Region: SOUTHERN REGfON 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 

Name of the Transmission 765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur Sls with 
Element: ICTsLkReactors And bays for Raichur-Sholapur 765 kV SIC line a t  Sholapur Sls 

alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 
(Rs in Lacs) 

Gross Normative Loan - Opening 
Cumulative repayment of Normative Loan upto 
previous year 
Net Normative loan - Opening 
1ncreaseIDecrease due to ACE during the Year 
Repayments of Normative Loan during the year 

Ket Normative loan - Closing 
Average Normative Loan 
Weighted average Rate of Interest on actual 

w- Petitioner ar 

2013-2014 Particulars 

35,797.1 1 

35,797.1 1 
4,27811 1 

461.13 

39,614.09 

37,705.60 
1.7600% 

Interest on Normative loan 110.60 1 

Existing 
2008-2009 

2009-2010 2010-2011 2011-2012 2012-2013 



PART - 111 

Forin 131 

Loans in Foreign Currency 

Nanie of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 

Nanie of Region: SOUTHERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B - 
Name of the Transmission 765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur $Is with 
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV SIC line a t  Sholapur Sls 



asn 
om 

M)'O 
oo'aoo'ooo'ooo' r 
osn 

asn 

K311euna 











PART - 111 

Form 13B 

Calculation of Interest on Working Capital 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Name of the Project: Transnlission System associated with Krishnapatnam UMPP-Part B 

Name of the Transmission 765 kv SIC Raichur-Sholapur line alongwith bay extension at  Raichur Sls with 
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV SIC line at  Sholapur Sls 

alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 



PART - 111 

Form 14 

Draw Down Schedule for Calculation of IDC & Financing charges 

Kame of the Transn~ission POWERGRID CORPORATION O F  INDI.4 LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Kame of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 765 kv SIC Raichur-Sholapur line alongwith bay extension a t  Raichur Sls with 
Element: ICTs&Reactors And bays for Raichur-Sholapur 765 kV SIC line a t  Sholapur Sls 

alongwith 240 MVAR switchable line Reactor :DOC0 :01-FEB-2014 
(Rs in Lacs) 

D r a w  Down Schedule for Ca lcu la t io t l  o f  IDC & F i n a n c i n g  Charges 
~ 1 . ~ 0 1  Drawn Down 1 1 Quarter 1 Quarter 2 Quarter n(C0D) 

Parliculan Quantum In Exchange Rare Amount In Quantum In Exchange Rate Quantum In Exchange Ratc Amount In 1 Forcisn / on Draw 1 Indian Rupec 1 Foreign 1 on Draw 1 I 1 Forcigny I on Draw 1 lndlln Rupw 1 
Currency Down Dab - Currency Down Date Currcnc Down Dalc 

1. 

1 .I 

1 

Loans 
Fo-reign Loans 

' 1  Draw Down Amount I 
IDC 

Financing Charges 

Total Indian Loans 

Draua Down Amount 

I Financing Charge! I I A 1 - - - 4  

I 

1 35797.11 

35797.1 1 

Financing Charges 

Total of Loans Draivn 

Draw Down Amount 

1 ! .2 

0.09 1 

35797.11 - 

Indian Loans 

2.1 

2 : 2  

Thc projcct has bcen fundcd through domcstic loans allomtcd from the conimon pool based on the phasing o f  crpcnditurc and IDC has bccn bookcd according! 
allocated from common pool, quarlcr wise drawl is no1 furnished. 

__I 

Foreign Equity Drawn 
-- -- ~-~ Ii-d i-MM ~ Eq?rlly rau'n 

- - ~ - -  ~-~~ ~~ - - - ~  - -  ~~ 

Total Equity Deployed 

~ -~~~~ ~ 
~ - ~ ~ ~ 

! 

~~ 1 0.00, 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

PART - 111 

Form 1 

Sheet 

POWERGRID CORPORATION OF INDIA LTD. 
SOUTHERN REGION I 

Transmission System associated with Krishnapatnam UMPP-Part B 
LILO of existing Raichur-Gooty 400 kV DIC Quad line at Raichur(New) SIS :DOC0 :01-FEB-2014 

I 
I IRs in Lacs) 

Petitioner 

SI.No. 

1 
1 
2 

3 
4 

5 
6 

2012-2013 

8 

Particulars 

2 
Depreciation 
Interest on Loan 
Return on Equity 

lntercst On Work~ng Capital 
0 & M Expenses 
Total 

2013-2014(Pro 
Rata) 

9 
23.11 

5.33 

23.55 
3.58 

44.66 
100.231 

Form No. 

3 
FORM- 12 
FORM- 13A 
FORM-0 1A 
FORM- 13B 

Existing 2008- 
2009 

4 I 

0.00 
'0.00 
0.00 
0.00 
0.00 
0.00 

2009-2010 

5 

2010-2011 

6 

' 2011-2012 

7 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Calculation Of Return On Equity 

POWERGRID CORPORATlON OF INDIA LTD. 
SOUTHERN REGlON 
Transmission System associate@ with Krishnapatnam UMPP-Part B 
LlLO of existing ~a ichur-Gooh 400 kV D/C Quad line at Raichur(New) S/S :DOC0 :01-FEB-2014 

PART - I11 
Form 1A 

I (Rs in Lacs) 

Petitioner 



PART - Ill 
Form 2 

Details of Transmission Lines And Substations 

Nanle of the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 
Name of Region*: SOUTHERN REGION 
Name of the Project: Transmission System associatfh with Krishnapatnam UMPP-Part B 
Name of the Transmission Element: LILO of existing ~a ichur -Coo& 400 kV D/C Quad line a t  Raichur(New) SIS :DOC0 :01-FEB-2014 

Transmission Lines 
S1.No. 

$ 

Name of ~ i n ' e  
1 

Type of Line 
AC/HVDC 

SIC or  D/C 

1 I ~ a i c h u r - ~ o o t y  

Covered in the present 
petition 

Y es/No 

Yes 

Date of 
Commercial 

operation 

No. of Sub- 
Conductors 

If No, 
petition 

N 0. 

AC 

Substations ' I 

S1.No. 

Voltage level 
kV 

D/C 

Line Length 
(Km.) 

4 

Name of Sub-station Type of 
Substation 

Conventional 
/CIS/ HVDC 

Terminal/ 
HVDC Back 

to Back 

Voltage 
level kV 

1 

400 

@=- 
Petitioner 

5.202 1 01-FEB-2014 

No. of Transformers / 
Reactors/ SVC etc (with 

Capacity) 

765 KV 

Total 

YeslNo 

765/4W 
kV 
400 

400 

400 

400 

Rniehur (NEU ~lfir~) 
Ra~chur (old)-bay I 
Ra~chur (old)-bay 2 

Gooty-bay 1 

Gooty-bay 2 

No. of Bays 

If No, 
petition No. 

400 KV 

Cvnr~entional 

1 

1 

1 

1 

4 

Date of 
Commercial 

operation 

220 KV 

0 1 -FEB-2014 

01-FEB-2014 

01-FEB-2014 

01-FEB-2014 

Covered in the present 
petition 

I 

132 KV 
& below 

Yes 
Yes 
Yes 
Yes 



Name of the Transmission Licensee: 
Name of Region: ' 
Name of the Project: 

Normative Parameters considered For tariff calculations 
I 

POWERGRID CORPORATI0 1 N OF INDIA LTD. 
SOUTHERN REGION 
Transmission System associateb with Krishnapatnam UMPP-Part B 

PART - 111 
Form 3 

Name of the ~ransmission Element: LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) SIS :DOC0 :01-FEB-2014 

, ' Particulars Unit (Existing 2008-5009 1 2009-20101 2010-201 11 2011-2012 1 2012-2013 1 2013-20141 

I ~ a s e  Rare of Return on Equity YO 17.48 1 1 
Tax Rate 

Target Availability 

Normative O&M per Km. 
Normative O&M per bay 

Spares for WC as O/u of O&M 

Recievables in Months for WC 
,Prime lending Rate of SBI as on 01-APR-2009 

w43-- 
Petitioner 

Norms for AC and HVDC Lines (Hs Lakhs per km) 

% 
Yo 

Rs. lacs 

Rs. lacs 

% 

months 

% 

Single Circuit (Bundled conductor with four or more sub-conductors) 
Single Circuit (Twin & Triple Conductor) 

Single Circuit (Single Conductor) 

Double Circuit (Bundled conductor with four or more sub-conductors) 

Double Circuit (Twin & Triple Conductor) 
Doilblc Circuit (Sinple Conductor) 

Norms for' O&M expehditure for Transmission System 

! 

I 

2009-1'0 

0.5371 

0.3% 

0.179 

0.940~ 

0.627~ 
0.2691 

11.33 

Norm for HVDC Stations 

I 

2013-14 2010-11 
Norms for sub-station (Rs Lakh per bay) 1 

0.671 
0.447 

0.224 

1.174 

0.783 

0.336 

0.568 

0.378 

0.189 

0.994 
0.663 

0.284 

2 ;vll!t\,: \ ti:, ( ~ ~ ~ ; / ~ ~ i i ; ~ j i ; ~ r  ,/ ;; 1 

IkIVDC ~ ~ & - t ' a r i o n s  (Us lakh per 500 MW) 

~ihan~-.dg%r~-~~D'~~@$~lr. scheme (Rs Lakh) 

~alu/h~-&l$ M~IDC bii$te'scheme (Rs Lnkh) 

523.00 
0 

1713.00 

2008.00 

98.00 

765 KV 

400 KV 

220 KV 

132 KV and below 

553.00 

1811.00 

2122.00 

2011-12 

0.600 
0.400 

0.200 

1.051 

0.701 

0.301 

443.90 
I 

1450.00 

1699.00 

Given Below 

Given Below I 

2012-13 

73.361 

52.40~ 

36.681 
26.20; 

0.635 

0.423 

0.212 

1.111 

0.741 

0.3 18 

I 

468.00 

1533.00 

1796.00 

15.00 

2.00 

13.20 

495.00 

1621.00 

1899.00 

91.64 

65.46 

45.82 

32.73 

77.56 

55.40 

38.78 
27.70 

81.99 

58.57 

41.00 
29.28 

86.68 

61.92 
43.34 

30.96 



FORM-SA 
Abstract of Capital Cost Estimates and Schedule of Commissioninq for the New oroiects 

Name of theiransmission Licensee : 
Name of the Project : 
Name of Region: 

Elements: 

POWERGRID CORPOKATION OF INDIA Lid 
TRANSMISSION SYSTECI ASSOCIAED WITH KUMPP-0 
SR-1 
ULO of 400 kV D/C Quad Raichur-Gwty TI. along with the associated hay 
equipments at 7651400 kV Raichur Substat~on. 

Capital Cost Estimates - Amount in Crores 

omestic Component (Rs. Cr.) 

- - - - 
Note: - 
1. Copy of approval letter should be enclosed. 
2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable. 
3. Details of IDC & Financing Charges are to he furnished as per FORM-16. 
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PtiRT - 111 

Form 6 

Financial package upto COD 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGlON 

Name of the Projcct: Transmission System associated with Krishnapatnam UMPP-Part B 
Ngme of the Transmission LILO of existing Raichur-Gooty 400 kV DIC Quad line at  Raichur(New) SIS :DOC0 
Element: :01-FEB-2014 
Project Cost as on 2541.35 (Rs. in Lakhs) 
COD13 1.03.2009: 
Date of Commercial Operation of 01-FEB-2014 
the Transmission element: ( O & )  

1 ~ o t a l  Cost 3468.00 1 2541.351 

Do~ncstic 
Notional 
Total Equity 

I I I 

Debt Equity Ratio 

INR 

Add Cap For 2013-2014 

Add Cap For 2013-2014 

qp @6'- 
etitioner 

70.00:30.001 

Debt 
Equity 
Total 

1040.40 

1040.40 

70.00:30.00 1 

Actual 

96.73 
41.46 

138.19 

INR 

Normative 

Total Capital Cost with ADDCAP upto 01.04.20bq- 

762.40 
0.00 

762.40 

138.19 

2679.54 1 



I'Alt'I' - I11 
Form 9 

Name of the Transn~ission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 
COD: 

Statement of Additional Capitalisation after COD 

POWERGRID CORPOKATlON O F  INDIA LTD. 
SOIJTHERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 
LILO of existing Raichur-Gooty 400 kV D/C Quad line a t  Raichur(New) S/S :DOC0 :01-FEB-2014 
01-FEB-2014 

I S1.NO. I Year WorWEquipment proposed to be added after COD 
upto cut off date/ beyond cut off date 

Amount capitalised and 
proposed to be capitalised 

I 
1. 

t+- 
1 I 1 100.54 1 SUB STATION 

2 
2013-2014 

k 2 .  

Justification as per Regulation 
propose under which 

covered 

SUB STATION 

PLCC 

BaIance & Retention 
Payments . 

3 
TR LINE 

34.653 

8.4C 

Total 

Balance & Retention 
Payments 

4 

95.1C 

138.19 

Balance & Retention 
Payments I s(Q 

2014-2015 Balance & Retention 
Payments 

Admitted Cost 

TR LINE "rci., 
Balance'& Retention 
Payments 

Petitioner 

40.76 

9(9 
-- 

I 



Financing of 4dditional Capitalisation 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

POWERGRID CORPORATION OF INDIA LTD. 
SOUTHERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 
LILO of existing Raichur-Gooty 400 kV D/C Quad line at Raichur(New) S/S :DOC0 :01-FEB-2014 

Financial Year 
(Starting from 

COD) 

Amount 
capitalised in 

WorWEquipmen 
t 

Loan-2 
Loan3 and so I 1 

Financing 
Details 

ProJected/Actual I 

138.19 

9 

Others 
I , I I I I I I I 1 I 

From COD to31- 
Mar-2014 

Admitted 

I 

Total Loan 

Equity 
Internal 

Petitioner 

96.73 

41.46 

Year1 Year2 Year4 Year3 Year4 Year2 Year5 & so on 
I 

Years& So on Year3 



Calculation of Depreciation Rate 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission LILO of existing Raichur-Gooty 400 kV DIC Quad line at Raichur(New) SIS :DOC0 
Element: :01-FEB-2014 

(Rs in Lacs) 

etitioner 



Name of the Transmission Licensee: 
Name of Region: 9 

Name of the Project: 
Name of the Transmission Element: 

Statement of Depreciation 

POWERGRID CORPORATION OF INDIA LTD. 
SOUTHEW REGION 1 

Transmission System associated with Krishnapatnam UMPP-Part B 
LILO of existing ~aichur-GOO& 400 kV D/C Quad line at Raichur(New) S/S :DOC0 : 0 1 - ~ ~ ~ : 2 0 1 4  

PART - 111 

Form 12 



PART - I11 
Form 13 

Calculation of Weighted Average Rate of Interest on Achal  Loans 

Name of the Transmission POWERGMD cORP'ORATION OF INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission LlLO of existing Raichur-Gooty 400 kV D/C Quad line at  Raichur(New) S/S :DOC0 
Element: :01-FEB-2014 

(Rs in Lacs) 

Previous Year 

- 

Particulars 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : ~ e ~ a y m e n t s ( s j  of Loans during the year 

2012-2013 

Ket Loan Closing 
- - - - - - - - 

Average Net Loan 
Interest on Loan 
Weighted Average Rate of Interest on Loans 

2013-2014 Existing 
2008-2009 

Average Net Loan 
Rate of Interest on Loan 
Interest on Loan 

1778.95 
1778.95 

31.31 
1.7600% 

2009-2010 

0% 

2010-2011 

----- 

0% 

2011-2012 

0% 0% 

1778.95 
1.76% 
31.31 



PART - I l l  
Farm 13.4 

Calculation of Interest on Normative Loan 

Nhme of the l'ransmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Kaine of Region: SOUTHERN REGION 

Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission LILO of existing Haichur-Gooty 400 kV D/C Quad line at  Raichur(New) S/S :DOC0 
Element: :01-FEB-2014 

(Rs in Lacs) 

. 
Petitioner 

-. 1 
Gross Normative Loan - Opening 
Cumulative repayment of Normative Loan upto 
previous year 
Net Normative loan - Opening 
IncreaselDecrease due to ACE during the Year 
Repavn~ents of Normative Loan during the year 
Net Normative loan - Closing 
Average Normative Loan 

Weighted average Rate of Interest on actual 
Loans 
Interest on Normative loan 

Particulars 

2 

2013-2014 Existing 
2008-2009 

2010-201 1 2009-2010 

1,815.76 
1.7600% 

5.33 

3 

201 1-2012 2012-2013 

4 5 6 7 
1,778.95 

1,778.95 
96.73 
23.1 1 



PART - irk 
Form 131 

Loans in Foreign Currency 

@- - 
Petitioner 

Nanie of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Name of the Project: Transmission System associated with ~r i shna~atnam UMPP-Part B 
Name of the Transmission LILO of existing ~ a ; c h u r - ~ o o t ~  400 kV DIC Quad line at Raichur(New) SIS :DOC0 
Element: :01-FEB-2014 

Particulars 

1 

Existing 
2008-2009 

2 

2011-2012 

5 

2009-2010 

3 

2012-2013 

6 

2010-2011 

4 

2013-2014 

- 
7 



PART - I11 

Form 13B 

Calculation of Interest on Working Capital 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: SOUTHERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transn~ission LILO of existing Raichur-Gooty 400 kV D/C Quad line a_t Raichur(New) S/S :DOC0 
Element: :01-FEB-2014 

9 . m e  
etitioner 



PART - 111 

Form 14 

Draw Down Schedule for Calculation of IDC & Financing Charges 

Kame of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Kame of Region: SOUTHERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission LILO of existing Raichur-Gooty 400 kV DIC Quad line a t  Raichur(New) SIS :DOC0 

:01-FEB-2014 Element: a 

(Rs in Lacs) 

Draw Down Schedule for Calculation of IDC & Financing Charges 

SI.No 

SI.No. 

L lDnw Down Amount I 1778.95 1 

1. 
1 . I  
1.2 

Drawn Down 

Particulars 

Loans 
Foreign Loans 

lndian Loans 

- 

I Financing Charses I [ 0.001 

Quarter 1 

Financing Chargcs 

Total of Loans Drarvn 

Draw Down Aniount 

1.1 Indian Equity Drawn 
~~ ~~~-~ ~ ~ ~ - .  - ~ -  - - ~ - -  -~ ~~~ ~ ~~~~ ~- ~ ~- ~ ~- - -- ~ 

0 
~~- 

Total Equity Dcploycd 0 . a  

Thc project has been fundcd through domestic loans allocated from the common pool based on thc phasing of cxpcnditurc and IDC has bccn bookcd accordingly. As the loans arc 
allocated from colnmoa pool. quai-lcr wise drawl is not furnished. 

quantum In 
Foreign 

Currency 

Financing Charges 

Total lndian Loans 

Draw Down Anloutit 

1778.95 

b 
etitioner 

Quarter 2 

I 

1778.95 

Quarter n(C0D) 

Exchange Rate 
on Drdw . 

Down Date 

Amount In 
lndian Rupce 

Amount In 
lndian Rupcc 

Quantum In 
Foreign 

Currency 

Quantum In 
Forcign 

Currcncy 

Exchange Rate 
on Draw 

Down Date 

Exchange Rate 
on Draw 

Down Date 

Amount In 
lndian Rupcc 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

. 
PART - 111 

Form 1 

Summary Sheet 

POWERGRID CORPORATION OF INDIA LTD. 
WESTERN REGION I 

Transmission System associated with Krishnapatnam UMPP-Part B 
7651400 kV Solapur SIS alondwith 240 MVAR Bus Reactor and associated bays : Ant. :DOC0 :01-FEB-2014 

(Rs in Lacs) 

Petitioner 



Name of the Transmission Licensee: 

Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

PART - I11 
Form 1A 

Calculation Of Return On Equity 

POWERGRID CORPORATIqN O F  INDIA LTD. 

WESTERN REGlON 
Transmission System associated with Krishnapatnam UMPP-Part B 

7651400 kV Solapur SIS alongwitli 240 MVAR Bus Reactor and associated bays : Ant. :DOC0 :01-FEB-2014 

7 
(Rs in Lacs) 

Particulars I Existing 200&&! 2009-2010 2010-2011 2011-2012 2012-2013) 

m i 7  
Petitioner 

1 ~ q u i t y  as D O C 0  1 
Notional Equity for Add Cap 

1,257.46 
58.75 



PART - 111 

Form 2 

Details of Transmission Lines And Substations 

Name of the Transmission Licensee: POWERGRID CORPORATIOK O F  INDIA LTD. @ 

Narne of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission Element: 7651400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : Ant. :DOC0 :01-FEB-2014 

1 

Transmission Lines 
SI.No. 

- - - - - -  

Substations 

Name of Line 

SI.No. Name of Sub-station Type of 
Substation 

Conventional 
/GIs/ HVDC 

Terminal1 
HVDC Back 

to Back 

Type of Line 
ACIHVDC 

voltage 
level kV 

765 KV 
- 

SIC or DIC 

Y es/No 

Covered in the present 
petition 

1 I Solapur(PG) New 1 Conventional 1765 1.1 X 240 MVAR Bus ~ e a c t o r  

1 BUS Reactor Bay 1 1765 1 
Total 

. I 

400 KV If No, 
petition No. 

Date of 
Commercial 

No. of Sub- 
Conductors 

No. of  rans sf or me is I 
Reactors1 SVC etc (with 

Capacity) 

Date of 
Commercial 

operation 

I ' 

0 Petitioner 

No. of Bays . 

1 
1 

220 KV 

Voltage level 
kV 

Covered in the present 
petition 

I (01-FEB-2014 I Yes 
w 

132 KV 
& below 

Line Length 
(Km.) 



PART - 111 
Form 3 

Normative Paran~eters donsidered For tariff calculations 
I 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Nanie of the Project: Transmission Syste~n associated with Krishnapatnam UMPP-Part B 
Name of the Transmission Element: 7651400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : Ant. :DOC0 :01-FEB-2014 

Year Ending March 

Petitioner 

Particulars 

1 

Base Rate of Return on Equlty 

Tau Rate 

Tdraet Aval lab~l~ty 

Normat~ve O&M per Km 

Normat~ve O&M per bay 

Spares for WC as % of O&M 

Rec~evables ~n Months for W C  
- 

Prlme lending Rate o f  SBI as on 01-APR-2009 

132 KV and below 

' Unit 

2 

% 

YO 
?h 

Rs lacs 

Rs lacs 

% 

months 

% 

26.20 

Norms for O&M expedditure for Transmission System 
u 

Norms for AC and HVDC Lines (Rs Lakhs per km) I 

27.70 

Existing 2008-2009 
3 

2013-14 2009-10 

0.671 

0.447 

0.224 

1.174 

0.783 

0.336 

553.00 

1811.00 

2 122.00 

Single Circuit (Bundled conductor with four or more sub-conductors) 

Single Circuit (Twin & Triple Conductor) 7 

Circuit (Bundled conductor with four or more subcondurton) 

~ c h e r - ~ o l a r  HVDC bipole scheme (Rs Lokh) 

2012-2013 

7 

29.28 

2013-2014 
8 

17 481 

11 33 
98 00 

Gwen Below 

Gwen Below 

2010-1 1 
Nornis for sub-station (Rs Lakh per ba)) 

0.537 ~ 
0.358 1 

0.179 

0.940 

0.627 1 

0.269 : .- 

201 1-2012 

6 
2009-2010 
4 

- 

30.96 

2010-2011 
5 

15 00 

2 00 

2011-12 

91 64 

65 46 
45 82 

765 KV 

400 KV 
220 KV 

32.73 

2012-13 

0.635 

0.423 

0.212 

1.1.11 

0.741 

0.318 

0.568 
0.378 

0.189 

0.994 

0.663 

0.284 

73 36 

52 40 
36 68 

523.00 

1713.00 

2008.00 

0.600 
0.400 

6.200 

1.051 

0.701 

0.301 

495.00 

1621.00 

1899.00 

443.00~ 
I 

1450.00 

1699.00 

468.00 

1533.00 

1796.00 

86 68 

61 92 
43 34 

77 56 

55 40 

38 78 

81 99 

5d 57 
41 00 



I ~bs t rac t  of  Capital Cost Estimates and Schedule of  Commissionina for the New ~ r o i e c t s  I 
1 Name of theTransrnission Licensee : ]POWER GRID CORPORATION OF INDIA I 
Name of  Region: 

Name of  the Project : 

1 ~ a m e  of Element: 

WESTERN REGION 

Transmission system associated with Krishnapatnam UMPP - 
Part B 

765 / 400kV Solapur SS alongwith 240 MAVR Bus Reactor and associated bays 

under Transmission System associated with Krishnapatnam UMPP - PART B 

I ~ a D i t a l  Cost Estimates I 1 
Board of Director/ Agency approving the Board of Directors 

I 

Foreign Exchange rate considered for the 

Date of approval of the Capital cost estimates: 

p i t a 1  Cost excludinq IDC & FC 
I I 

9 th Feb 2012 

I 

Foreign Component, if any (In Million US $ or 
the relevant Currencvl 

Domestic Com~onent (Rs. Lakh) 3897.68 

Present Day Cost 
-As of End of 4th Qtr. Of the 

vear 2011 

- 

Capital cost excluding IDC & FC (Rs. 1 Lakhl 
3897.68 4639.19 

I I 

Completed Cost 
As on scheduled COD of the 
Svstem 

Price level of approved estimates 

- 

Rate of taxes & duties considered 
I I 

IDC & FC 
- - - - - - - - I - I- I 

Foreign Component, if any (In Million US $ or 
the relevant Curiencv) 

Domestic Com~onent (Rs. Lakh) 

Total IDC & FC ( R s . ~ )  h k h )  

I I 

Capital cost Includinq IDC & FC 
I 1 

Foreign Component, if any (In Million US $ or 
the relevant Currencvl 

186.78 

186.78 

I I 

Domestic Component (Rs. Lakh) 
I 1 

209.68 

209.68 

Schedule of  Commissioriinq 
I I 

I I 

Note: 
1. Copy of approval letter should be enclosed. 
2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable. 
3. Details of IDC & Financing Charges are to be furnished as per FORM-16. as. 

(Scheduled DOC0 elementwise) 
u - 

COD of Unit-l/Block-1 
COD of Unit-l/Block-2 
COD of Unit-l/BIock-3 
COD of Unit-l/Block-4 

1-Nov-14 1-Feb-14 



Elemeni wise Break-up of Project Cost for Transmissian System 

P>I1-lll 
Form SB 

Name of tneTiansmission Licensee : Power Grid Corporatio of Indiz Ltd. 
Name of Region: Western Region-l 
Name of the Project : KRISHNAPATNAM UMPP -PART B 

:Name of the Transmisslon Element:765 I400kV Solapur SS alongwith 240 MAVR Bus Reactor and associated bays 
DOCO: 01.02.2014 - I I I I I 

Break Down As per Original g,",?,",:: Liabilities 1 Variation 
\- I Estimate I I 1 1 Reasons lor  Variation 

(Anticiated) 

...... ......... .. 
Preliminary investigation.Rlght of way, forest 

1 

A 
1.0 . 

2.5 Hardware H!ms 
2.6 Conductor 8 Earthwire accessories ........ - - . - .. -- -. - -- .. -- 
2.7 Spares 0.00 

2 

TRANSMISSION LINE 
Prel iminary works  - ....... 

1 2 

1.3 
2.0 
2.1 
2.2 

I l ~ o t a l  Taxes & Dut ies I 0.001 0.001 0.001 0.001 1 

3 

........... -. . . . .  

2 - _ E a l h V V !  ......... - 0.00 ,":,"% 0.00 
-4 

2.4 Insulators - 

c i e a r a n c e . . ~ ~ ~ ~  .general civil works. 
comDensation etc. 
Total  Prel iminary w o r k s  
Transmission L ines  mater ia l  
Towers Steel 
Conductor .. .... 

2,8 

2.9 

3.0 
3.1 

3.2 

.' 2 .: 

4.0 l ~ r e l i m i n a r ~  works  8 l and  --- 

4 

.- . -... 

0.00 

.... 

Erection. Stringing 8 Civil works innuding, - ' 
foundallon 
Total  Transmission L ines  mater ia l  

Taxes a n d  Dut ies 

Custom Duty 

Other Taxes 8 Duties 

I ~ o t a l  -Transmission lines 

4.1 Design 8 Engineering 0.00 ................................ ....... .......... .-... . .......-.-.... 
4.2 Land .. ...... .. ....................... . ..  0.00 .- 
4.3 Site preparation 0.00 0.00 0.00 

Total Preliminary works a land 0.00 0.00 0.00 0.00 

........ .... ..... 
5 . 0  - C iv i l  Works- - . ~- - ~ - ~ -  ~ ~ ~~~ . - -  - - 

5.1 Control Room 8 OWce Building including HVAC 20.00 10.78 1.97 7.25 
.. . 

0.00 2. .  Iowns_hi~.a_c_oI_ow~~ - - . 0 0  0.00 0.00 - -  
5.3 Roads and Drainage -- 135.00 345.92_.- 63.26 .. -274.18 
5.4 Foundation for structures 115.36 449.89. 

~ - - - - - - - - - .. - - -. - - - -- - .- - - - - - -- ..... .... 82.27 -A6.80 A- 

5.5 Misc civil works 5.00 0.00 0.00 5.00 
Total  C iv i l  Works  275.36 806.59 147.50 878.73 

6.12 Auxiliary System 302.34 183.85 43.47 75.02 
Variation is due to increase in the awarded 
cost w a r e d  to FR. 

I ~ o t a l  Substat ion Equ ipments  3333.601 3298.021 1050.10) -1014.521 

5 

. -- ..... 

0.00 

0.00 

0.00 
0.00 

0.00 

I I 
0.00 

7.0 I spares  (~ncl  ~n eqpt cost) 
" - I 

8.0 l ~ a x e s  and  D u t ~ e s  
I 

- ...... - ........... 
8 1 l ~us tom ~ u t y  0001 0 001 0 001 0 00 

0.00 

0.00 

0.00 
0.00 

6=(3-4-5) 

0.00 

0.00 

7 

0.00) 0.001 

- 8.2 
8.3 

, , 

Total Cons t~c t ion  and pre commissioning 
exoenses 0.001 0.00 0.001 0.001 

0.00 

0.00 

9 V 

9.1 .......... 
9.2 
9.3 

Other Taxes 8 Duties 
Total Taxes a Duties 

Total (Sub-station) 
Construct ion and  pre-commissioning 

0.00 

0.00 

expenses 
Site syervision 8 site adrnn.etc. 0.00 0.00 -~ . . 
TOOIS and Plants 0.00 0.00 
conrtuctim Insurance 0.00 0.00 

l o o -  
10 1 

ze. 
10 3 

--- 

0.00 
0.00 

3608.96 

0.00 . ..-. .. 

12.0 Total C o s t  (Plant & Equipment)  

12.1 .. Interest  -_ .. During Construct ion (IDC) ... .-!!!??! lo?! .. 0.00 ... 
12.2 Financing Charges (FC) 0.00 0.00 0.00 
12.3 Foreign Exchange Rate Variation (FERV) 0.00 0 00 0.00 

. ..... - . ...... 
12.4 H e d g i n g c o s t  0.00 0.00 000 

Project cost including IDC, FC, 
4084.45 4191.55 1197.60 -1304.70 

, 
l3 FERV & Hedging cost 

a r  

1 .  

Overheads . . . . . . . . . . . . . . . . . . . . . . .  
Establishment 
audlte_ccounr_s - . .  - . -- ... - .  
Continqency 
Total  Overheads 

Project  cos t  w i thou t  IDC, FC, FERV & 
Hedging c o s t  

0.00 
0.00 

4104.61 

0.00 

288.72 
-- o.oo 

0.00 
288.72 

3897.68 

0.00 
0.00 

1197.60 

- - - - - - -- .- - - . - - - - - . - - . -. -. - -- -~ . 

0.w 
0 00 

-1693.25 

0.00 
0.00 

- -- C 0.00 
3.00 

... . 
76.03 
om.. 
0 00 

76.03 

4180.64 

_ -  

- 
212.69 

0.00 
0 00 

212.69 

-1480.56 

---- . 
0 00 

..... sm 
0.00 
0.00 

1197.60 

~- - -. 

. .-.. - _- _- 
. . . 

, .. -, ?, c? ,. ,':: .., , . -. . I 



FORM. 5 C 

Expend''ure 1 T::: 1 rf 1 1 F:: 1 FROM 1 Fnm or w~th ercludlng 
Package I Scope of works LOA NO Dale of award Awarded value INR Amended Value INR Of b'ds 

rece~ved escalallon ~n Taxes 8 dut~es  and Hedg~ng Sbb-tolal O2 2014 01 04 2014 TO 
prices D u t ~ e s  as o n  31 03.2014 31 O3 2015 

=? COD 

I I 

B r e a k w  of Construction I S u p ~ l v  I Service packaaes 
Name of the Transmission Licensee : Power Grid Corporation of India Lid. 
Name of the Region : Western Region-l 
Name of the project : TRANSMISSION SYSTEMAssociated with Krishnapatnam UMPP - PART B 
Name of theTransmission Element : 7651400kV SOLAPUR SIS alongwith 240 MAVR Bus Reactor and associated bays. /& d,dQ I Anticipated DOCO: 01.02.2014 Cn 

...... -_ 

........... . . .  .- ... 

288.1 1 
....... 

49.74 
....-......... ........... ..... ...... - 

4 Circuil Breaker for Solapur sls 111.489.52E 133.9 27.23 1 
.......... .... ...... .......... ..... .... - - .- - - -- - 

4031390.517 15.95 27.64 1,135.4 

\ 

..... te_clim --- .... 
7 nos. 765 kV 80 MVAR single phase Shunt 
reacbr at Solapur SIS. 3 nos, single phase 
Bus reactor al  Solapur SIS (P260 RT02). 

. - . -  . . . . .  ... . . - Q . . . . . - . - - - . . .  - - - - J . 

TOTAL SOLAPUR S l d  

..... -........ ........................ .- .- - . .  . -. .. .-- .......... .... . . . . .  -. 8-- 

/ I I I I 



PART - I11 
Form 6 

Name of the Transmission 
Licensee: 
Name of Region: 

Name of the Project: 
Name of the Transmission 
Element: 

Project Cost as on 
CODl31.03.2009: 
Date of Commercial Operation of 
the Transmission element: [qg) 

Financial package upto COD 

POWERGRID CORPORATION OF INDIA LTD. 

WESTERN REGION 

Transmission System associated with ~ r i s h n a ~ a t n a m  UMPP-Part B 
7651400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : 
Ant. :DOC0 :01-FEB-2014 

4191.55 (Rs. in Lakhs) 

(Rs in Lacs) 

Transmission Lines 
F i n a n c i a l  P a c k a g e  a s  
a p p o r t i o n e d 1  A p p r o v e d  

. . 

Loans 
Loans - Domestic 
Loans - Foreign 

Total Loans 

Equity 

Foreign 
Domestic 
Notional 

Total Equity 

I ~ e b t l  ~ ~ u i t y l  Total I I 

F inancia l  Package a s  on  
C O D  

.Debt Equity Ratio 

As AdmittedonCOD 

Currency and Amount 

INR 

Petitioner 

INR 

70.01 :29.991 

Add Cap For 2013-2014 

Add Cap For 2013-2014 

Debt 
Equity 
Total 

Currency and Amount 

2859.40 

2859.40 

Currency and Amount 

1225.06 

1225.06 

70.00:30.001 
Total Cost 

INR 
INR 

Actual 

0.00 
2934.09 

2934.09 

INR 

4084.45 1 

Total Capital Cost with ADDCAP upto 01.04.204& 
1 

1257.46 
0.00 

1257.46 

4191.55 1 

4387.37 1 

Normative 

137.07 
58.75 

195.82 

195.82 



PART - I11 
Forrn 9 

Statement of Additional Capitalisation after COD 

Name of' the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of'the Transmission Element: 
COD: 

POWERGRID CORPORATION OF LNDLA LTD. 
WESTERN REGION 

Transmission System associated with Krishnapatnam UMPP-Part B 
7651400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : Ant. :DOC0 :01-FEB-2014 
01-FEB-2014 

(Its in Lacs) 

w Petitioner @ z  

SI.No. 

1 
1. 

2. 

Year 

' 2 
2013-2014 

Admitted Cost 

7 

WorWEquipment proposed to be added after COD 
upto cut off date1 beyond cut off date 

3 
BUILDING 
SUB STATION 

Total ' 
I 

155.27 
195.82 
106.95 
894.83 

1001.78 

Amount capitalised and 
proposed to be capitalised 

4 

40.55 

5 

2014-2015 

?C i )  

90') 
9 Ci,) 

BUlLDlNG I 

SUB STATION 1 

Justification as per 
propose 

5 

Total 

Regulation 
under which 

covered 
6 

902 



Name of the Transmission Licensee: 

Name of Region: 
Name of the Prqject: 
Name ofthe Transmission Element: 

I'AKT - 111 

Form I0 

Financing of ~ldditional Capitalisation 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 

765t400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : Ant. :DOC0 :U1-FEB-2014 
I (Rs in L* 

Financial Year ' 
(Startine from 

capitalised in a 1 Worwpuipmen I 
COE) 

Amount 

I ~ o a n - 3  and so I I I I I I 1 I I I I 

Projected/Actual 

I 

1 ' 2  
. 195.82 

@m COD to31- 
 mar-2014 

Admitted 

Others 
I I I I I I I I I I 

3 -- 

q Total Loan 

Equity 

Petitioner 

Year2 Year4 Year1 

I I I I I I I I I 
137.07 

58.75 

-- 4 

Internal 

Year3 Year2 Year3 

5 - -- 

Yenr4 Years& So on 

6 7 8 9 10 11 



PART - 111 

Form 11 

Calci~lation of Depreciation Rate 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmissi6n System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur SIS alongwith 240 MVAR.Bus Reactor and associated bays : 
Element: Ant. :DOC0 :01-FEB-2014 

(Rs in Lacsl 

< w 
Petitioner 



PART - l i l  
Form 12 

bian~e of the Trqnsmission Licensee: 
Name of Region: 
Namc of the Project: 
Name of the Translnissiun Element: 

Statemelit of Depreciation 

POWERGRID CORPORATION OF INDIA I,TD. 
WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 
7651400 kV Solapur SIS alongwith 240 iMVAH Bus Reactor and associated bays : Ant. :DOC0 :01-FEB-2014 

(Rs in Lacs) 
Financial Year 

1 
Depreciation on Capital 
Cost 

I which de~reciation I I 1 I I I I I I I I I I I I 

Depreclat~on on 
Add~t~onal 
Capitalisat~on 

Amount of Additional 
Capital~sat~on 

Deprec~ation Amount 

Details of FERV 

Amount of FERV on 

Upto2000- 
2001 

2 

195.82 

0.80 

Depreciation and 
Advance against 
Depreciation recovered 

Ceprcc~auon Amount 

Dcpreclat~on Recovered 
dr~rlng the year 

Advance agalnst 
Uepreclat~on recovered 

2001-2002 

3 

35 01 

2002-2003 

4 

2003-2004 

5 

2004-2005 

6 

2005-200,6 

7 

2006-2007 

8 

2007-2005 

9 

2008-2009 

10 

2009-2010 

11 

2010-2011 

12 

2011-2012 

13 

2012-?013 

14 

2013-2014 

15 
34 22  



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 

Name of the Transmission 7651400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : 
Element: Ant. :DOC0 :01-FEB-2014 - (Rs in Lacs) 

Gross Loan Opening ( !eoA ) 
CumuIative Repayments of ~ d a n s  upto Previous 

Petitioner 

Particulars 

2934.09 

Cumulative Repayments of Loans upto 
Previous Year 
Net Loans Opening 

Existing 
2008-2009 

2010-2011 

2934.09 

2012-2013 2009-2010 2011-2012 

------ 

2013-2014 

Less : Repayments(~) of Loans during the year 
Net Loan Closing 
-- ---- 

Average Net Loan 
Interest on Loan 
Weighted Average Rate of Interest on Loans 

2934.09 

------ 

2934.09 

1.7600%' 



PART - I11 

Form 13A 

Calculation of Interest on Normative Loan 

etitioner 

Name of the Transmission POWERGRID CORPORATlON O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 

Name of the Project: Transmission System associated with ~ r i shnapa tnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : 
Element: Ant. :DOC0 :01-FEB-2014 

.Average Normative Loan 
Weighted average Rate of Interest on actual 
Loans 

2,985.12 ' 
1.7600% 

Interest on Normative loan 



Loans in Foreign Currency 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur SIS alongwith 240 lMVAR Bus Reactor and associated bays : 
Element: Ant. :DOC0 :01-FEB-2014 

I Interest on Loan 

2013-2014 

7 

0.821 

Particulars 

1 

2009-2010 

3 

Existing 
2008-2009 

2 

2010-2011 

4 

201 1-2012 

5 

2012-2013 

6 



PART - 111 
Form 138 

Calculation of Interest on Worliing Capital 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 

Name of the Project: Transmission System associated with ~r ishnapatnam UMPP-Part B 
Nam? of the Transmission 7651400 kV Solapur SIS alongwith 240 MVAR Bus Reactor and associated bays : 
Element: Ant. :DOC0 :01-FEB-2014 

etitioner 



PART - I I i  
Forrn 14 

Draw Down Schedule for Calculation of IDC & Financing Charges 

h a m e  of the 'I'ransmission POMIERGRID CORPORATION O F  INDIA LTD. 
L,iccnsee: 
Name of Region: WESTERN REGION 

Namc of thc Project: Transtnission System associated with Krishnapatnam UMPP-Part B 
Nantle of thc Transmission 7651400 kV Solapur S/S alongwith 240 MVAR Bus Reactor and associated bays : 
Element: Ant. :DOC0 :01-FEB-2014 

(Rs in Lacs) 
Draw Down Schedule for Calculation of IDC & Financing Charges 

1. 1 Loans I 
t 

SI.No 
I . ' 

( I Draw Doml Amount I 2934.09 1 

Drawn Down 

SI.No. 

1.1 1 Foreign Loans I 

Particulars 

1.2 1 lndian Loans 

Quarter 1 

Amount In 
Indian Rupcc 

Quantum In 
Forcign 

Cumncy 

. - 

IDC 

1:inmcing Charges 

Total Indian Loans 

D r a a y n  A m o u ~ ~ t  

I Financing Chargcr I 0.00 

Quantum In 
Foreign 

Currcncy 

Exchange R ~ t e  
on Draw 

Down Datc 

-- 

The project has bzcn fundcd through domcstic loans allocated from the common pool bascd on the phasing of expcnditurc and IDC has bccn bookcd accordingly. As thc loans arc 
co1nn1011 pool. quarter wise drawl is  not furnished. 

Quarter 2 

Quanem In 
Forcign 

Currency 

- 

a*@% 
Petitioner 

Quarter n(C0D) 

Exchange Rate 
on D n w  

Down Date 

IDC 

Financing Cl~argcs 

Total of Loans Draivn 

Draw Dcwn Amount 

Exchange Rate 
on Draw 

Down Date 

Amount In 
lndian Rupce 

- 

Amount In 
lndian Rupcc 

2934.09 

-------- 

0.00 

0.00 

-xzz 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Summary Sheet 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 
7651400 kV Solapur SIS alongwith 1x1500 MVA ICT- 1 and its associated bays :Ant. :DOC0 :01-FEB-2014 

IRs in Lacs) 

G p  
etitioner 

S1.No. 

1 
1 
2 
3 
4 
5 

6 

Particulars 

2 
Depreciation 
Interest on Loan 
Return on Equity 
Interest On Working Capital 
0 & M Expenses 
Total 

Form No. 

3 
FORM- 12 
FORM- 13A 
FORM-O1A 
FORM- 13 B 

Existing 2008- 
2009 

4 

0.00 
0.00 
0.00 
0.00 
0.00 
0.00 

2012-2013 

8 

- 

2013-2014(Pro 
Rata) 

9 
43 .OO 
11.02 
48.69 

3.72 
26.18 

132.61 

2009-2010 

5 

2010-2011 

6 

0 

2011-2012 
(I 

7 



PART - 111 
Form 1A 

CalculationOf Return On Equity 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

I 

POWERGRID CORPORATION OF INDIA LTD. (I 

WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 

' 

7651400 kV Solapur SIS alongwith 1X15OO MVA ICT- 1 and its associated bays :Ant. :DOC0 :01-FEB-2014 
(Rs in Lacs) 

Particulars I Existing 2008- 1 2009-2010 1 2010-2011 1 201 1-2012 1 2012-2013) 2013-20141 

Petitioner 

1 
Equity as DOC0 9 

Notional Equity for Add Cap.  
Total Equity 
Return on Equity 0, +M~F/D 1866% % 

2 3 4 5 6 7 
1,540.91 

156.00 
1,696.92 

48.69 



PART - 111 
Forni 2 

Details of Transmission Lines And Substations 

Name of the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 
Name of Region: WESTERN REGION 

Name of the Project: '? Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission Element: 7651400 kV Solapur SIS alongwith 1x1500 MVA ICT- 1 and its associated bays :Ant. :DOC0 :01-FEB-2014 

Transmission Lines 
SI.No. Covered in the present 

petition 
Name of Line 

Yesmo 

Substations 

If No, 
petition 

No. 

SI.No. 

Type of Line 
ACIHVDC 

Covered in the present 
petition 

Name of Sub-station 

SIC or DIC 

765 KV 

Line Length 
(Km.1 

Type of 
Substation 

Conventional 
IGISl HVDC 

Terminal1 
HVDC Back 

to Back 
Yes/No 

Date of 
Commercial 

operation 

No. of Sub- 
Conductors 

If No, 
petition No. 

400 KV 

Voltage level 
kV 

Voltage 
level kV 

1 

220 KV 

1 

1 

No. of Transformers I 
Reactors1 SVC etc (with 

Capacity) 

132 KV 
& below 

s 
'Total 

Solapur(PG) New 

ICT-I gay 
ICT-I ~ a $ '  1 

1 

No. of Bays 

Conventional 

01-FEB-2014 I Yes 

01-FEB-2014 I Yes 

Date of 
Commercial 

operation 

7651400 
kV 

765 

400 

1 X 1 No. 7651400 kV, 1500 MVA 
ICT-1 (1 ph. 500 MVA, 7651400 kV. 
3 nos.) 



PART - 111 

Form 3 

Normative Parameters considered For tariff calculations 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associatea with Krishnapatnam UMPP-Part B 

' 

Name of the Transmission Element: 7651400 kV Solapur SIS alonguiith 1x1500 MVA ICT- 1 and its associated bays :Ant. :DOC0 :01-FEB-2014 

Norm for HVDC Stations 

stations (Rs lakh per 500 MW) 
bipole scheme (Rs Lakh) 

bipole scheme (Rs Lakh) 

a' 
Petitioner 

443.001 

1450.00 

1699.00 

553.00 

1811.00 

2122.00 

468.00 

1533.00 

1796.00 

495.00 

1621.00 

1899.00 

523.00 

1713.00 

2008.00 



~ b s t r a c t  of Capital Cost Estimates and Schedule of Commissionina for the New proiects I 
Name of theTransmission Licensee : IPOWER GRID CORPORATLGN OF INOIA 

Name of Region: 

Name of the Project : 

Name of Element: 

I~ap i ta l  Cost Estimates 

WESTERN REGION 

Transmission system associated with Krishnapatnarn UMPP - b- 
765 / 400kV Solapur 55 alongwith 1 x 1500 MVA ICT-1 and its associated bays 
under Transmission System associated with Krishnapatnam UMPP - PART8 

IDate of approval of the Capital cost estimates: Igth Feb 2012 

. 

Board of Director/ Agency approving the 
ates: 

I 

I Present Day Cost . 
price level of approved estimates I As of End of 4th Qtr. Of the 

Board of Directors 

I year 2011 \system 
I I 

Foreign Exchange rate considered for the 
Ca~ital  cost esti t 

Capital Cost excludinq IDC & FC 

Foreign Component, if any (In Million US $ or 
the relevant Currencv) 

- - - -  - I I 
IDC & FC 

I I I 
Capital cost excluding IDC & FC (Rs. 
Lakh) 

- 
' 

5695.53 0779.08 

5695.53 

I I 

6779.08 

Foreign Component, if any (In Million US $ or 

J I I 

Rate of taxes & duties considered 

.Capital cost Includinq IDC & FC 

' 

Domestic Component (Rs. Lakhl 
I I 

the relevant Currencv! 

Total IDC & FC [Rs. Lakh) 

I I 

Domestic Component (Rs. Lakh) 
I I 

I I 
272.93 

Foreign Component, if any (In Million US $ or 

306.39 

I I 
272.93 

-- 

306.39 

Total Capital cost Including IDC & FC 
IRs. Lakhl 
Schedule of Commissioning 

Note: -- C 
- - 

1. Copy of approval letter should be enclosed. 
2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable. 
3. Details of IDC & Financing Charges are to be furnished as per FORM-16. 

5968.46 

-- 

1-Feb-14 

(Scheduled DOC0 ele'mentwise) 

COD of Unit-l/Block-1 
COD of Unit-l/Block-2 
COD of Unit-l/Block-3 
COD of Unit-l/Block-4 

1-Nov-14 

- 



Element wise Break-up of Project Cost for Transmission System 

PART-Ill 
Form 5 8  

Name of theTransmission Licensee : Power Grid Corporatio of India Ltd. 
Name of Region: Western Region-l 
Name of the Project : KRISHNAPATNAM UMPP - PART B 
Name of the Transmission Element:765 I400kV Solapur SS alongwith 1 x 1500 MVA ICT-1 and its associated bays 
DOCO: 01.02.2014 

Design 8 Engineer~ng 
.. .. -. .. - ... - . -. .. . ........... 

investigation.Right of way, forest 
clearance. PTCC . general civil works, 

%.No. 

1 
A 
1.0 

1 l ~ o t a l  -Transmission lines I 0.001 0.001 0.001 0.001 I 

Break Down 

2 

TRANSMISSION LINE 
Preliminary works ~-- ----- .- 

1.3 
2.0 
2.1 -.-.-...... 
2 2 ' 

... -2: 4.. .. 
.. Z.5 . 
... ? !? . 

2.7. 

2,8 

2 9 

3.0 
3.1 

3.2 

... -- ................... -... .... 

5.0 Civil Works ......... -. ............. -- -..-. -- 
I s l  I Control Room & Offlce Bullding includ~ng HVAC 105.00 38 16 61.20 

3 

wrnpensation etc. 
Total Preliminary works 
Transmission Lines material 
Towers Steel -- -- - - ............................... .. 

................ Conductor . . . . . . . . . . . . . . . . . . . . . . . . . . .  
EarthVVlre. ...................................... 

. . . . . . . .  .- ....... - _--- ..... .. . . .  .... 
0.00 5 . 2  . lown~!~(r_.Colony-- ............................... _-  ......... 000 0.00 0.00 

5.3 Roads and Drainage 0.00 0.00 0.00 - - 0.00 ....... 
5.4 . Foundation for structures - 100.94 _- 295.37 -588.41 .- 393.97 ........................... 
5.5 Misc. civil works 250.00 76.17 39.85 133.99 

Total Civil Works 455.94 508.30 396.42 -448.78 

Estimate 

2 

Variation 

4 

..~ 

0.00 

-. - ..... .. 

8. 
4 0 
4 1 - - - - 

_ - 4 2  
4 3 

ICT 1 

- - -- 
--- '00 00 

360 00 

460.00 

, 
Reasons for Variation - ~~~~~~ 

(Anticiated) 

SUBSTATIONS 
Preliminary works & land 
Des~gn & Eng~neer~ng - -. - - - - - . - - -- 
L3d -A__ _ - _ - 
S~te preparation 

Total Prellmlnary works & land 

Liabilities I 
Provision 

5 

0.00 

-- ... 0.00 

........... 0.00 
0.00 

0.00 
0.00 

.. ~0.00 _-_s--_s._s ......... __s_s._s.. ... - - 
.--.---_.---L?Lole . 

0.00 

0.00 

0.00 

Insu!a_tP_rS__-- .. ............. ..... .. 0 . 0 0  0.00 
0 00 Hardw~F i l t i r ! ~?  -. ................... - .- .............. ..... 0.00 
0.00 Cond~cJ?lr_Sarlhw_i!e. acces_sorie_s ............. ........ -_ ...... - 2 0 0  

0.00 Spares . .. ......... ........... -.-.--..-11OO . - .  

- 
.- --?053' 

131 96 

337.27 

Erection. Stringing & Civil works including 
foundation 

Total Transmission Lines material 
Taxes and Duties 
Custom Duty 

Other Taxes 8 Duties 

Total Taxes & Duties 

6=(3-4-5) 

0.00 

0.00 ..... - -  
%C!? 

-- - - 
0 00 -- .- -- 

79 45 

79 45 

7 

0.00 

0.00 0 . 0 0 ~ - ~  
0.00 

0.00 ...... 

0.00 

0.00 

- 0 00 

-105 31 
148 59 

43.28 

0.00 

0.00 

0.00 

- - - --. - 
- -- - - -  

0.00 

0.00 

0.00 



- - -- . . 

OS'OEV 6S'ZgZ I BE'9CIS 9V896S 
1503 G u ! ~ P ~ H  '8 At133 

' 33  '3(31 fiu!pnpu! 1so3 ~ 3 a ! o ~ d  
00'0 -00.0 0 0 0  -. - -- .- . I s 0 3  6 u ! 6 P a ~  P'ZC 

-- --. . - - 00'0- 00-0 0 0 0  -- -- ( A H ~ )  u o !le~e~~ie~-5~6UF~Tx~TfiaTOj F r ( -  
-PA - - 00.0 00.0 ~ - j - ~ a 6 ~ u j 3 u e u ! j ~ - - y ~ - -  .. 

GS'PPZ 0 0 0  OP'QZ E6ZLZ 

EWSL9- 

PO'OSZ 
00.0 

6S'Z9ZI 

00.0 
00'0 -- 

86'LOIS 

SB'ILI 

oo.0 
'~-z:of 

L:O! . . . .  
0.01 

c.6 ....... 
2'6 --;:6--- 

O6 

'ON'IS 

' - 

.. ... .......... .... ..........--..... 00'0 0 0 0  slunomv g l!pny 00'0 --- 
00.0 ~ K L Z P  I U ~ ~ U S ! I ~ ~ I S ~  . - -  Eosz s_e.rLL .. ...... - .. 

SPeJqJJAO 
sasuadxa - 00'0 00'0 00'0 00'0 '\ 6u!uo!ss!ururo3 a ~ d  pue uo!)mJasuo3 le lo l  

00'0 . 0 0 0  000  . . .... a3ue~nsul u0!13~\su03 
00'0 00'0 SWld  PUe St001 ....... - .  - . ......-. - . 

0 0 0  00'0 ...... 00'0 .ola.uwpe ails 3 u o ! s ! ~ a X 5 j ! z  

u o ! ) e u e ~  IOJ s u o s e a ~  

CS'S69S 

68'IZV 

. 

.- 

u o ! l e ! ~ e ~  

Oualud!nb3 8 Weld) I s 0 3  le lo l  
1503 6 u ! 6 p a ~  

9 At133 ' 33  ' 3 a l  lnolll!M Is03 l3a!0Jd1 
speaq~ano l e ~ o l  

..-............. 3ua U I IUO~  !- 

0.21 

O"' 

E-01 

u o s o I d  
I Sa!)!l!qe!i 

(pa~e!~! iuv)  
PIOZ.ZO,LO 

(703 uo sv 

.......-.......... 

31ew3s3 
I P U ! ~ ~ O  
lad  s v  

sasuadxa 
~ U ! U O ! S S ! W W O ~ - ~ J ~  pue uo!pn~lsuo3 

UMOO yeala 



Break-up of Construction I Supply I Service packaqes 
Name of the Transmission Licensee : Power Grid Corporation of India Ltd. 
Name df the Region : Western Region-l 
Name of the project : TRANSMISSION SYSTEM Associated with Krishnapatnam UMPP - PART B 

FORM - 5 C 

Name of the ~ransmiss ion Element : 7651400kV Solapur SS alongwith Ix1500MVA lCTl andits associated bays. 

-..< 

Anticipated DOCO: 01.02.2014 

SL 

1 

.... -. -. - 

2 

. 

Date of award 

30.05.201 2 

30.05.201 2 

30.05.2012 

- . -- - .. .- .. -. .. 

19.06.2012 

. 

Package I Scope of works 

New 7651400 kV substation at 
Sholapur (P260 SS02) - 
supply 
... .- ... -. ... - .. -. .- . - 

New 7651400 kV substation at 
Sholapur (P260 SS02) - 
Supply 

. 

LOA NO 

CC-CS/~~~-WR~ISS-  
133411lGSINOA-11 
4316 

- - - - 

CC-~~1147-WRIISS- 
133411lGSINOA-ll 
14317 

.-...- -- 

.... 

7 

CC-CSI~~~-WR~ISS- 
133411lG5lNOA- 
11114318 
. -- - - - -- 

CC-CS1256-WRlICB- 
507131G101NOA14331 

.. 

Nr::~i!:i 

7 

- 

7 

7 

- 

Supply, Erection, Testing & 
Commissioning of 7x500 
MVA, I-phase Transformer at 
7651400 kV Sholapur SIS - 
S u m l \ ~ .  .- ... --- - 
765 KV Auto Transformer : 
Supply, Erection, Testing & 
Commissioning of 7x500 
MVA, I-phase Transformer at 
7651400 kV Sholapur SIS - 

.. Erectio~ 
Site Awarded Pakages 

3 

........ - 

4 

- 

; 

Frim OF with 
escal$on 
inprices 

with 
~scalation 

With 
Escabtion 

..-.----.---.-------...-.---.-p-.-..p---.--p.,p.-.-.pp---.-.-.----p--- 

W~th 
Escalation 

. ... - 

New 7651400 kV substation at 
Sholapur (P260 SS02) - 
Erection 
. .  - - . . . .  -. - .. - 

Circuit Breaker for Solapur sls 

.............. .. - ......... 
765 KV Auto Transformer : 

CC-CSI147-WRlTTR- 
133711lG41NOA-114342 

. 

TOTAL SOLAPUR SIS 

With 
EscaFtion 

Expenditure 
excluding 
Taxes & 

Duties as on 
COD 

287.73 

683.01 

353.85 

-. . - .- 

196.41 

. 

Sub-total 

287.73 

325.73 

-- .... 

26,06,2012 3.35 

... . 

Taxes & 
duties and 

IEDC 

0.00 

- - . 

14.52 

20.03 

. -. . _. .... - . - - . 

0.44 

............. 

CC-CS1147-WR1TTR- 
337111G41NOA- 

1114343 

844.10 5275.20 

FROM 
01.02.2014 TO 

31.03.2014 

16.27 

- 

IDC, FC, 
FERV & 

Hedging cost 

0.00 

- 

1.52 

8.60 

-. . -. - - 

0.04 

6 

.... . _ _  

6 

. - ..... 

0.86 

. . 

26.06.2012 

.... 

FROM 
01.04.2V14 TO 

31.03.2015 

33.78 

.. . .- - -. -. 

699.05 

382.48 

- .- - 

196.89 

211.56 

With 
Escalation 

2755.21 

- -  

48.56 

. - 

107.71 

-. - - - 

7.19 

2751.00 

- ... 

180.53 

8 

With 
Escalation 

..... ._ 

147.04 

0.00 

.... .- .. -. 

24.82 

...- - -. - .. - - . - . 

35.93 

. . .  ....... -. 

317.63 

FIRM 

100.00 

.... _. 

5633.77 

100.78 

578.97 

200.78 

. . .  
- _ _ _ -  

93.81 

. .. 

101.53 451.60 

123.82 

. 

39.70 6.10 497.39 58.96 



PART - I11 

Form 6 

Financial package upto COD 

Name of the Transmission 
Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission 
Element: 
Project Cost as on 
CODl31.03.2009: 
Date of Commercial Operation of 
the Transmission element: 

POWERGRID CORPORATION O F  INDIA LTD. 

WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 
7651400 kV Solapur SIS alongwith 1x1500 ivIVA ICT- 1 and its associated bays :Ant. 
:DOC0 :01-FEB-2014- 
5136.38 (Rs. in Lakhs) 

(Rs in Lacs) 

C 

Transmission Lines 

Loans - Domestic 
Loans - Foreign 
Total Loans 

F i n a n c i a l  P a c k a g e  a s  
a p p o r t i o n e d 1  A p p r o v e d  

Currency and Amount 

Domestic 
Notional 
Total Equity 

MR 

Debt Equity Ratio 
Total Cost 

F inancia l  Package  a s  on 
C O D  

Currency and Amount 

INR 

Add Cap For 2013-2014 

Add Cap For 2013-2014 

Debt 
Equity 
Total 

As Admitted on COD 

Currency and Amount 

4177.60 

4177.60 

~ e b t l  ~ q u i t y l  ~ o t a l l  

69.99:30.01 
5968.46 

1790.86 

1790.86 

70.00:30.00 
5136.38 

Actual 

M R  
INR 

Total Capital Cost with ADDCAP upto 01.04.20k 
I 

0.00 
3595.47 
3595.47 

INR 

5656.39 ( 

Normative 
364.01 
156.00 
520.01 

1540.91 
0.00 

1540.9 1 

520.01 



PART - I11 
Form 9 

Statement of Additional Capitalisation after COD 

Nanie of the Transmission Licensee: 

Name of Region: 
Name of the Project: 

Name of the Transmission Element: 
COD: 

POWERGRID CORPORATION O F  INDIA LTD. 

WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 

7651400 kV Solapur SIS alongwith 1x1500 MVA ICT- 1 and its associated bays :Ant. :DOC0 :01-FEB-2014 
01-FEB-2014 

(Rs in Lacs) 

S1.No. 

I 
1. 

2. 

Year 

2 
2013-2014 

? C i )  
9 q) 

Regulation 
under which 

covered 

d 
9 0') 
TLi) 

Justification as per 
propose 

5 

WorMEquipment proposed to be added after COD 
upto cut off date1 beyond cut off date 

3 

BUILDING 
SUB STATION 

Admitted Cost 

7 

520.01 

268.04 

474.53 
742.57 

Amount capitalised and 
proposed to be capitalised 

4 

207.83 
312.18 

Total 

2014-2015 BUILDING 
SUB STATION 

Total 



PART - III 
Form 10 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Naine of the 'Transmission Element: 

Financing of Additional Capitalisation 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 

Transmission System associated with Krishnapatnam UMPP-Part B @ 

76514UU kV Solapur SIS alongwith 1x1500 MVA ICT- 1 and its associated bays :Ant. :DOC0 :01-FEB-2014 
I 

(Ks in Lacs) - 

Petitioner 

Financial Year 
(Starting from 

COD) 
1 

Amount 
capitalised in 

WorWEquipmen 
t 

Projected/Actual 

Internal 
Resources 
Others 

Total 

From COD to31- 
Mar-2014 

2 
520.01 

Admitted 

520.01 

Year2 

3 

Year5 & so on 

I 1 

Year1 

7 

I 

Year3 

4 

Year2 

8 

Year4 

5 

Year3 

9 

Years& So on 

6 

Year4 

10 



PART - 1111 
Form 11 

Calculation of Depreciation Rate 

Kame of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 

Kame of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Kame of the Transmission 7651400 kV Solapur SIS alongwith 1x1500 lMVA ICT- 1 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

per CERC's up to 31.03.2014 
Depreciation Rate 

SI.No. 
- 

Namc of the Assets Cross Block as on Addcap during the Cross Block as on 
31.03.2013 or as on 31.03.2014 or as on 
COD, whichever is 1 1 year 1 COD, whichever is 

Petitioner 

201 3-2014 
I 

2 

3 

4 

5 

6 

0.00% 

3.34% 

5.28% 

5.28% 

6.33% 

- - 3.34% 

FREEHOLD LAND 

BUILDING 

TR LINE 

SUB STATION 

PLCC 

LEASEHOLD [.AND 

0.00 

4.37 

0.00 

38.63 

0.00 

o.00 
13.00 

Weighted Average Rate of Depreciation (%) 

Elapsed Life 

Total 

0.80 

0 

322.19 

680.55 

0.00 

4233.64 

0.00 

0.00 

/ 

5136.38 

0.00 

207.83 

040 
312.18 

0.00 
-ppppp 

0.00 

322.19 

888.38 

0.M) 

4545.82 

. 0.00 - 
0.00 

520.01 5656.39 



PAIII' - 111 

Form 12 

Name of the  Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Statement of Depreciation 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 
7651400 kV Solapur SIS alongwith 1x1500 MVA ICT- 1 and its associated bays :Ant. :DOC0 :01-FEB-2014 

[Rs in Lacs) 

Petitioner 

I'inancialYear 

1 
Dcprec~at~on on Cap~tal 
Cost 

Dep~eclatlon on 
Add~tional 
Capitnl~satlon 

Amount of Additional 
Cap~tdl~sdtion 

Depreciat~on Amount 

Deta~ls of FERV 

Amount of FERV on 
wh~ch dcprec~at~on 
charged 

Deprec~atlon Amount 

Depreciation Recovered 
dunng the year 

Advance against 
Depreciat~on recovered 
during the year 

Deprcc~at~on and 
Advance agalnst 
Deprec~duon recovered 
dunng the year 

C ~ m l i l d t l ~ e  
Deprcc~at~on And 
Advance dgainst 
Depreciat~on recovered 
upto the year 

2002-2003 

4 

Upto2000- 
2001 

2 

2001-2002 

3 

? 

2003-2004 

5 

i 
I 

2010-2011 

12 

2004-2005 

6 

2011-2012 

13 

2012-2013 

14 

2005-2006 

7 

2013-2014 

15 
41 04 

520 01 

1.95 

43  00 

43 00  

43 0 0 1  

2008-2009 

10 

2009-2010 

11 

v 

t 

2006-2007 

8 

2007-2008 

9 



PART - Ill 
Forni 13 

Calc~rlation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Kame of Region: WESTERN REGlON 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur SIS alongwith 1x1500 MVA ICT- 1 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

(Rs in Lacs) 

Petitioner 

Gross Loan Opening 
Cumulative Repayments of'Loans upto 
Previous Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 
Net Loan Closing 
Average Net Loan 
Interest on Loan 
Weighted Average Rate of Interest on Loans 

Particulars 

3595.47 

3595.47 

3595.47 
3595.47 

63.28 
1.7600% 

2012-2013 Existing 
2008-2009 

2013-2014 

IBRD V ~ f + p Q ~ ~  
Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 

2009-2010 

3595.47 

2010-201 1 201 1-2012 



PART - I l l  
Form 13A 

Calculation of Interest on Normative Loan 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Naine of Region: WESTERN REGION 
Namc of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Nanie of the Transmission 7651400 kV Solapur SIS alongwith 1x1500 MVA ICT- 1 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

(Rs in Lacs) 

Petitioner 

Average Normative Loan 
Weighted average Rate of Interest on actual 
Loans 
Interest on Norn~ative loan 

3,755.97 
1.7600% 

1 l.O& 



PAKT - III 
Form 131 

Loans in Foreign Currency 

Name of the Transmission POWERGRlD CORPORATlON O F  lNDlA LTD. 
Licensec: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 769400 kV Solapur S/S alongwith lX1500 MVA 1CT- 1 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

. 
Average Net Loan 

Rate of Interest on Loan 

Interest on Loan 

<- we@' 
Petitioner 

56.96 

1.76% 

7 



PART - 111 

Form 13B 

Calculation of lntkrest on Worlting Capital 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 

Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur SIS alongwith 1X1500 lMVA ICT- 1 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

< 
Petitioner 



PART - 111 

Form 14 

Draw ~ o r v "  Schedule for Calculation of IDC & Financing Charges 

Name of the Tra~smission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: - 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur SIS alongwith 1X1500 MVA ICT- 1 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

Petitioner 



Name of the Trqnsmission Licensee: 
Name of Region:,, . 
Name of the Project: 
Name of the Transmission Element: 

PART - Ill 
Form 1 

Sumn~ary  Sheet 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 

7651400 kV Solapur Sls alongwith 1x1500 LMVA ICT-2 and its associated bays :Ant. :DOC0 :01-FEB-2014 
(Rs in Lacs\ 

Petitioner 

SI.No. 

1 

1 
2 
3 
4 

5 
6 

Particulars 

2 

Depreciation 
Interest on Loan 
Return on Equity 
Interest On Working Capital 

0 & M Expenses 
Total 

Forni No. 

3 

FORM- 12 
FORM-13A 
FORM-01 A 

FORM-1 3B 

Existing 2008- 
2009 

4 

0.00 
0.00 
0.00 
0.00 
0.00 
9.00 

2009-2010 

5 

2010-201 1 

6 

201 1-2012 

7 

2012-2013 

8 

. - .. 

2013-2014(Pro 
Rata) 

9 
44.71 
10.62 
46.93 

3.7i 
26.18 

132.15 



PART - I l l  
Form 1A 

Name of the Transmission.Licensee: 
Name of Region: 
Name of the Proje'ct: 
Name of the Transmission Element: 

Calculation Of Return On Equity 

POWERGRID CORPORATION OF lNDIA LTD. 
WESTERN REGlOiV 
Transmission System associated with Krishnapatnam UMPP-Part B 
7651400 kV Solapur Sls alongwith 1 x1500 IMVA ICT-2 and its associated bays :Ant. :DOC0 :01-FEB-2014 

(Rs in Lacs) 

5- a,-' 
Petitioner 

Particulars 

1 
Equity as DOC0 
Notional Equity for Add Cap 

Total Equity 
Return on Equity @ i )~  I 88 844% 

Existing 2008- 
2009 

2 

- 

I 

- 

2013-2014 

7 
1,481.96 

157.24 
1,639.20 

46.93 

2009-2010 

3 

2010-2011 

4 

2011-2012 

5 

-- 
2012-2013 

6 



PART - 111 

Form 2 

Details of Transmission Lines And Substations 

Substations 

Name of the Transmission Licensee: POWERGRID CORPORATlON OF INDlA LTD. 

Name of Region: WESTERN REGlON I 

Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission Element: 7651400 kV Solapur Sls alongwith 1x1500 MVA 1CT-2 and its associated bays :Ant. :DOC0 :01-FEB-2014 

Transmission Lines 

Type of 
Substation 

Conventional 
IGISl HVDC 

Terminal/ 
HVDC Back 

to Back L 
S1.No. 

Voltage 
level kV 

No. of Transformers I 
Reactors1 SVC etc (with 

Capacity) 

Name of Line No. of Sub- 
ACIHVDC Conductors 

1 conventional 7651500 1 kV 

Yes/No 

1 X 1 No. 7651400 kV, 1500 MVA 
ICT-2 ( 1  ph. 500 MVA, 76'51400 kV. 

If No, 
oetition 

Voltage level 
kV 

No. of Bays 

Date of 
Commercial 

operation 

Line Length 
(Km.1 

ICT-I1 BAY 

ICT-11 Bay 

Covered in the present 
petition 

Date of 
Commercial 

operation 

765 

400 

Covered in the present 
petition 

765 KV 

. . 
3 nos.) 

Petitioner 

1 

400 KV 

(01-FEB-2014 ] Yes 

220 KV 

1 

132 KV 
& below 

101-FEB-2014 I Yes 



PART - 111 
Form 3 

Normative Parameters considered For tariff calculations 

Name of' the Transmission Licensee: POWERGRID CORPORATION O F  INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission Element: 7651400 kV Solapur Sls alongwith 1x1500 lMVA ICT-2 and its associated bays :Ant  :DOC0 :01-FEB-2014 

Particulars Unit I Existing 2008-2009 1 2009-2010 1 2010-2011 ( 2011-20121 2012-2013 1 2013-2014 

Petitioner 

1 

Target Availability 

Nonnat~ve O&M per Km. 
Normative O&M per bay 
Spares for WC as % of O&M 
Rcc~evltbles in Months for WC 
Prime lendlng Rate of SBI as on 01-APR-2009 

2 3 1 4 
Base Rate of Return on Equity 

Yo 
Rs. lacs 
Rs. lacs 

O/o 
months 

O/u 

5 I 6 7 

Norms for O&M expenditure for Transmission System 

8 

% 

98.00 

Given Below 
Given Below 

2009-10 

17.481 

8 

15 00 

2 00 
13.20 

2010-11 
Norms ior sub-station (Rs Lakh per bay) 

2013-14 2011-12 

9 1.64 765 K V  

2032-13 

73.36 86.68 77.56 8 1.99 



~ b s t r a c t  of Capital Cost Estimates and Schedule of Commissioninq for the New proiects 1 
Name of theTransmission Licensee : 1 POWER GRID CORPORATION OF INDIA 

Name of Region: 

Name of the Project : - 

Name of Element: 

Caoital Cost Estimates 

WESTERN REGION 

Transmission system associated with Krishnapatnam UMPP - 
Part B 

765 14M)kV Solapur SS alongwith 1 x 1500 MVA ICT-2 and its associated bays 
under Transmission System associated with Krishnapatnam UMPP - PART B 

Board of Director/ Agency approving the 

Foreign Exchange rate considered for the 
W t a l  cost estimates 

Board of Directors 

Date of approval of the Capital cost estimates: 

Price level of approved estimates 

I I 

Capital Cost excludinq I D C  & FC 
I I 

I w 

Capital cost excluding IDC & FC(Rs. 
Lakh) 

5812.53 6918.34 
I I 

- 9th Feb 2012 

Foreign Component, if any (In Million US $ or 
the relevant Currencv) 

Domestic Component (Rs. Lakh) 

IDC & FC c 

Present Day Cost 
As of End of 4th Qtr. Of the 

year 2011 

Completed Cost 
As on Scheduled COD of the 
System 

5812.53 

( ~ o t a l  IDC & FC (&. Lakh) 278.54 312.69 

6918.34 

Foreign Component, if any (In Million US $ or 
the relevant Currencvl 

Domestic Component (Rs.'Lakh) 

I I 
Rate of taxes & duties considered 

I I 
I I 

Capital cost Includinq IDC & FC 
I I 

278.54 

Foreign Component, if any (In Million US $ or 
the relevant Currencv) 

312.69 

Domestic Component (Rs. Lakh) 
I I 

I 

(Scheduled DOC0 elementwise) 
I I 

Total Capital cost Including IDC & FC 
.fRs. Lakh) 
Schedule o f  Commissioninq 

Note: 
1. Copy of approval letter should be enclosed. 
2. Details of Capital cost are to be furnished as per FORM-58 or 5C as applicable. 
3. Details of IDC & Financing Charges are to be furnished as per FORM-16. 

PETITIONER ...--- 

6091.06 

COD of Unit-l/Block-1 
COD OF Unit-l/Block-2 
COD of Unit-l/Block-3 
COD of Unit-l/Block-4 

7231.02 

1-Nov-14 1-Feb-14 
(Anticipated) 
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Break-up of Construction I Supplv I Service packaqes 
Name of the Transmission Licensee : P v i e r  Grid Corporation of India Ltd. 
Name of the Region :Western Region-l 
Name of the project : TRANSMISSION SYSTEM Associated with Krishnapatnam UMPP - PART B 
Name of the Transmission Element : 1x1500 MVA ICT2 at 7651400kV Solapur SS 

Anticipated DOCO: 01.02.2014 

....... ..- ..... ......-.. ..................... 
New 7651400 kV subslation at 

ABB ICC-CSll47-WRIRS- .................. 30.05.2012 
.... sholaeurEQS_S!??l-Sue~l~ .. 1334/1G?N_!A-I'4316... 

SL I Package I Scope of works I I LOA NO 

I New 7651400 kV substation at I I cc-cs1147-WR1/ss- 
Sholaour (P260 SS02) - Suoolv 1334/11G5/NOA-1114317 

Da!e of award 

, , , , , ,  . ............................ ...... . -. ..... -- ... ----- ................ --- -.. - - 

New 7651400 kV substation at 1 1 CC-CSII 47-WRIISS- 
ISholapur (P260 SS02) - Erection 1334111GSINOA-11114318 I 30.05.2012 

- - -  - - -  . - 

4 C~rcu~t  Breaker for Solapur sls CC-CS1256-WRIICB- 
1507/3/G101NON4331 - 19 06 2012 

-- - - - - -  - ---- - 
765 KV Auto Transformer S;DDIY 

I~rec l ion,  Testing & Commissioning JV of ABB, 
& ABB CC-CS1147-WRlITR- 

5 of 7x500 MVA, 1-phase 133711 1G4lNOA-I14342 26.06.2012 
ITransformer at 7651400 kV AB, Sweden 

I 
I 

.. . .  -. Sho lawSIS-Suo~v_  - . - - _- _.. -. .- 
765 KV Auto Transformer : Supply, 
Erection, Testing & Commissioning JV of ABB 

India & ABk CC-CS1147-WRIITR- 
6 of 7X500 MVA, 1-phase 1337/1lG4/NOA-1114343 1 AB, swedl [ 26'062012 

Transformer at 7651400 kV 
Sholaour SIS - Erectionnn- - - -. - - - - . - - - .... -. 

- I-? I I 
TOTAL SOLAPUR SlSl 

. -.-.... .- ..... . -- - . . . . . .  ..... 
I With 324.85 16.39 1.6: 

Esclation ..,~ -.-.- -. .. .-- - ......... 
With 

Esclation 
402.30 6.25 4.3; 

.. --  ...... ............ -- ...... .- 

(M 

.. -. . ............... -. - - . . . . .  - - ... -. ...... 

With 148.51 3.35 0.8c 
.. , . - ... . . .  Esc_lation- . ... - ......... - . .-. 

I With 
Esclation 3468.60 118.15 ' 155.91 

0 .-... -- - .. ... - 

NO of 
b~ds 

received 

FORM - 5 C 

IDC, FC, 

F E R V  & 
H e d g ~ n g  cosi  

\ 
Fr~m or w~th 
escalat~on 
In PrlCes 

Sub-total 

Expenditure 
excluding 
Taxes & 

Duties a s  on 
C O D  

FROM 
01.02.2014 TO 

31.03.2014 

Taxes & 
d u t ~ e s  and  

IEDC 

FROM 
01.04.2014 TO 

31.03.2015 



PART - I11 

Form 6 

Financial package upto COD 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur Sls alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 
Project Cost as on 4939.86 (Rs. in Lakhs) 
COD13 1.03.2009: 
Date of Commercial Opera 01-FEB-2014 
the Transmission element: 

Dorncstic 
Notional 
Total Equity 

Debt EqityRatio- 
Total Cost 

Add Cap For 2013-2014 

Add Cap For 2013-2014 

m .  64, 
Petitioner 

INR 

Debt 

~ c t u a l  I ~ o r m a t i v e  I 

Total 524.13 

1827.32 

1827.32 

70.00:30.00 
6091.06 

Equity 

Debt 

Total 

524.13 

366.891 

Total Capital Cost with ADDCAP upto 01.04.20u 

INR 

5463.99 1 

1481.96 
0.00 

1481.96 

- 70.00:30.00 
4939.86 



PART - III 
Form 9 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 
COD: 

Statement of Additional Capitalisation after COD 

POWERGRID CORPORATION OF INDIA LTD. 
WESTERN REGION 
Transmission System associated with Krishnapatnam UMPP-Part B 

e 

7651400 kV Solapur Sls alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. :DOC0 :01-FEB-2014 
01-FEB-2014 

(Rs in Lacs) 

q * W - = -  
Petitioner 

S1.No. 

1 

1. 

2. 

Year 

2 
2013-2014 

' 

WorWEquipment proposed to be added after COD 
upto cut off date1 beyond cut off date 

3 
BUILDING 
SUB STATION 

Total 

Admitted Cost 

7 

524.13 
385.77 
609.99 
995.76 

Amount capitalised and 
proposed to be capitalised 

4 
136.80 
387.33 

2014-2015 ? 1;J 
? ~ r )  

BUILDING 
SUB STATION 

Justification as per 
propose 

5 

Total 

Regulation 
under which 

covered 
6 

SCi) 
9 C ; )  



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: , 

Name of the Transmission Element: 
? 

PART - I11 
Fornt 10 

Financing of Additional Capitalisation 
t 

POWERGRID CORPORATION OF INDIA LTD. 
WESTERN REGION 

I 

Transmission System associated with Krishnapatnam UMPP-Part B - 
7651400 kV Solapur Sls alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. :DOC0 :01-FEB-2014 

(Rs in Lacs) 

x- q& % 
Petitioner 

Financial Year 
(Starting from 

COD) 
1 

Amount 
capitalised in 

WorWEquipmen 
t 

ProjectedtActual Admitted 
From COD to31- 

Mar-2014 

2 

524.13 

Year2 

3 

Year4 

10 

Year3 

9 

Year1 

7 

Year5 & so on 

11 

Year3 

4 

Year2 

8 

Year4 

5 

Years& So on 

6 



PART - 111 
Form 11 

Calculation oS Depreciation Rate 

Name of the Transmission POWERGRID CORPORATION-OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGlON 
Name of the Project: Transn~ission Systen~ associated with Krishnapatnam UMPP-part B - 
Name of the Transmission 7651400 kV Solapur Sls alongwith 1x1500 MVA 1CT-2 and its associated bays :Ant. 
Element: :DOC0 :01-FEE-2014 

31.03.2013 or as on year 31.03.2014 or as on per CERC's 
COD, whichever is COD, whichever is Depreciation Rate 

later later Schedule 
I 2 3 4 5 6C01.4 X Col.5 

2013-201 4 





Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 

Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated wtth Krishnapatnam UIMPP-Part B 

Name of the Transmission 7651400 kV Solapur S/s alongwith 1x1500 IMVA ICT-2 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

(Rs in Lacs) - 

/ a .W a 
Petitioner 



PART - 111 

Form 13A 

Calculation of lnterest on Normative Loan 

Kame of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 

Name of the Project: Transn~ission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur Sls alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

(Rs in Lacs) 

3,618.99 
Weighted average Rate of Interest on actual 
Loans 
Interest on Normative loan 



PART - I11 
Forrn 13 1 

Loans in Foreign Currency 

Petitioner 

Name of the Transmission POWERGRID CORPOR4TION OF INDIA LTD. 
Licensee: 

Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the Transmission 7651400 kV Solapur Sls alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

Average Net Loan 

Rate of interest on Loan 

Interest on Loan 

54.78 

- I .76% 

0.96 



PART - I11 

Form 13B 

Calculation of lnterest on Working Capital 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: - 
Name of Region: WESTERN REGION 
Name of the Project: Transmission System associated with ~r ishnapatnam UMPP-Part B 
Name of the ~ransmission 7651400 kV. Solapur Sls alongwith 1x1500 MVA ICT-2 and its associated bays :Ant. 
Element: :DOC0 :01-FEB-2014 

IRs in Lacs) 

Q3. 
Petitioner 



Draw Down Schedule for Calculation of IDC Br Financing Charges 

Name of the Transmissico POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTEKN REGION 
Name of the Project: Transmission System associated with Krishnapatnam UMPP-Part B 
Name of the T~,ansmissiun 7651400 kV Solapur S/s alongwith 1x1500 MVA ICT-2 and its associated hays :Ant. 
Element: :DOC0 :Dl-FEB-2014 

(Rs in Lacs) 
Draw Down Schedule for Calculation of IDC & Financing Charges 

SI.No 

SI.Nn. 

1 .I 
1.2 
1.2.1 

IDC 0.W 

0.00 

Total of Loans Drawn 

Draw Down Amount -. 

Drawn Down 

Partieularr 

Financing Charges 

Total lndian Loans 

Draw Down Amount 

Foreign Loans 
lndian Loans 
IBRD V 

Draw Down Amount 

Quarter 1 

3457.90 

- 

1 IDC 

Quantum In 
Foreign 

Currency 

3457.90 

26.71 

2 1 

? ? 

Quarter 2 Quarter n(C0D) 

Quantum 111 
Foreign 

Currency 

Exchange R3tc 

I Financing Charges I 

The project has been funded thro~gh domcst~c loans allocated from thc commvn pool bawd on thc phas~ng of cxpcnd~turc and IDC has been booked accord~ngly As the loans arc 
allocated from colnrnon pool, quarter w ~ s c  drawl 1s not furn~shed 

Forergn Equ~ty Drawr 

lnd~an Eq i~~ ty  Drawn 

T o t ~ l  Equ~ty Doploycd 

Quantum In 
Foreign 

Currency 

Amount In 

0.00 

0 

0 00 

Exchange Rate 
on Draw 

Down Date 
on Draw lndian Rupcc 

Down Date I 
Amount In 

lndian Rupcc 
Exchange Rate 

on Draw 
Down Date 

A~nounl In 
Indian Rupcc 



INDEX 

Name of the Company 

Name of the Project : 

CHECK LIST 
PART-111 

Power Grid Corporation of India Ltd. 
Transmission System associated with Krishnapatnam 
UMPP-Part-B 

Name of the Transmission Element: Raichur-Solapur line and other four elements 

Abstract of Project Cost Estimates and Schedule ofCommissioning for the 
'oRM-'* Inew Projects 

1 
Tick 1 

- Not Applicable - 1 
Other Information1 Documents 

2 

SI. No. 

1 

Regionwise and Corporate audited Balance Consolidated Balancesheet OPTOWERGRID & 
Accounts with all the Schedules & annexures Regional Balance Sheet of SR for FY 2012-13 shall b 
System & for the relevant years. submitted shortly 

3 
4 

= 

InformationlDocument 

Certificate of lncorporat~on, Certificate for Commencment of Business, 
Memorandum of Associat~on, & Art~cles of Association ( For New Station 
setup by a company mak~ng tar~ffapplicat~on for the first time to CERC) 

J 

6 
7 
8 

Copies of relevant loan Agreements 
Copies of the approval of Competent Authority for the Capital Cost and 
Copies of the Equity participation agreements and necessary approval for the Equity contribution by GO1 (69.42%) and 

I 

foreign equity. 
Copies ofthe B P T M S A  with the beneficiaries, ifany 
Detailed note giving reasons of time and cost over run, if applicable. 
Any other relevant information, (Please specify) 

others(30.58%) 
Covered in petition 
Covered in petition 

-Not Applicable - 


